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MR, SPEAKER 1 [ cannot express an
opinion on constitutional and legal matters :
1 can express an opinion only on procedural
matters,

SHRI BAL RA)J MADHOK : You
must make it clear that what he sald was
wrong,

MR, SPEAKER : I did not allow him,
SHRI BAL RAJ MADHOK 3 He sald

what he wanted to say though you did not’

allow him,
punged.

AN HON, MEMBER 1 What is your
ruliog 7

Therefore, it must be ex-

MR. SPEAKER : Itls not a poinot of
order...(Interruptions). 1am prepared to
have a debate over it, whether It Is a point
of order or not, She had been a speaker
herself, of a State Assembly, It is asking
for a legal opinlon on a legal quesiion,

DR. SUSHILA NAYAR 1 Then what
he said should also be expunged.

MR, SPEAKER 1 I do not want to
show any disrespect to the lady Members ;
but they should also show some respsct to
the Chalr,

12.54 hrs.

UNIVERSITY GRANTS COMMISSION
(AMENDMENT) BILL ; AND
MOTION Re-REPORTS OF
UNIVERSITY GRANTS
COMMISSION—Contd.

DR, M. SANTOSHAM (Tiruchendur) :
1 made my observarions yesterday In part.
If 1 start speaking now, [ may have to
divide it into two par(s agaln today because
1 shall have to continue after Lunch. May
1 therefore request you to adjourn now and
assemble again at 2 O'clock,

MR. SPEAKER : If your time permits
you may continue, You were on your:legs
yesterday and you can continue evea afler
lunch,
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W wat a@ qa  (faet @zw)
ACAN AGITT, TaTg ¥ qR F oy fwes-
a7 §m ar adl... (sqwaw)...

wtas AEEE & g, (syaem)
9 N R qE A @ g, war
fgr o 1., (sagem) .,

SHRI! RANJEET SINGH (Khalilabad) :
Sir, yesterday—

MR, SPEAKER : Let him speak now,

SHRI RANJEET SINGH : You sald
you would give me time,

MR. SPEAKER : No, no. I am exa-
mining it and I will try to accommodate.

SHRI RANIJEET SINGH : More lives
can be lost in this way ; it Is a very serlous
maltter,

MR, SPEAKER : If you treat it asa
debate and if you insist, 1 cannot consider
your request, I am asking the other hon,
Member to speak on it.  (Interruptions).

SEVERAL HON, MEMBERS : rose—

MR. SPEAKER : I think It requires
extraordinary human powers for the Chalr
also to deal with such a House, Apybody
gets up any time. God help this, One
has to be a super-human belng for occupy-
ing this Chair,

SHRI RANJEET SINGH rose—

MR, SPEAKER 1 I am not allowing
you, You go on saylng something while I
am standing, and then again while I am
sitting, What is this 7 There is a pro-
cedure for {t.

SHRI RANJEET SINGH : A breach
of propricrty has been committed by the
Minister,

MR. SPEAKER :; I will latter on consi-
der #t, You cannot get up abruptly,
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SHRI 8. KANDAPPAN (M:ttur) 1 Sir,
there Is some relevance. It is important,

MR, SPEAKER j | have seen it and
you need not cxplaln it,

SHRI 8. KANDAPPAN: You can
direct the Mioister to make a statement
about it,

MR. SPEAKER : How can it be done
unless I see and examine it 7

SHRI S.S. KOTHARI (Mandsaur) ;
Can the country afford to lose pilots like
this 7 It Is a very important matter., Let
the Mlioister make a statement, ([nrerrup-
tion).

SOME HON, MEMBERS rose—

MR. SPEAKER 1 Hon. Members
should be somewhat reasooable, You must
stick to the procedure. You are all speak-
ing without my permission ; some others
are making a request, All these things
are 10 be ralsed according to the rules. To
do it in advaoce without reference 1o the
rules, I am not allowing.

DR. RAM SUBHAG SINGH (Buxar) :
Today, in two cases, we have deviated from
the rules. QOae is regarding the statement
by Shri Govinda Menon, and the other is
regarding the discussi>n under rule 193 for
which the Home Mioister will be absent.
Whenever any blg accldent occurs, I think
there is provislon in the rules that they
should come forward and make a statement.

MR. SPEAKER :
..., motion,

It must be on a

oft <fr g (30) @ &F ¥ FRwIA
& & wifgy afeT 7g aga ) agagyd
1S § | GTFIT AT AE § W gAY
wTA H GHAT E |

SHRI RANJEET SINGH 1 You your-
self had been a pllot and a very popular
pliot and you had been looked upon by the
Air Force as their protector,

MR, SPEAKER 1 I am a poor pllot of
this House, I am riding a House which
Is worse than th: alrcraft which crashed.
(Interruption) Like the engine in the air-
craft, owing to disturbances in this House
1 am also bound to crash like it some day.
(Interruption).

SEVERAL HON, MEMBERS rose—

MR. SPEAKER ) If you go on like
this, 1 will declde not to agree to ft, If
you go on like this, | am not golng to agree
to this, unless I examine It (Jaterrup-
tion) Prof. Ranga, out of all the persons,
is my oldest friend and 1 expect some reason
from him, They sent it to me just now,
and 1 have had no time to examine It.

SHRI HEM BARUA (Mangaldal) :
Like the pllot who crashlands, you can
also crashland,

MR, SPEAKER : 1 was a successful
pilot, but am a bad piiot of this House,

SHRI PILOO MODY (Godhra) :
May I suggest that it ts now 1 O'clock and
we may adjourn for lunch 7

MR. SPEAKER : Thank God that you
are also happy to suggest that, You must
be feeling very hungry.

12.59 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled
afier Lunch at five minutes
past Fourteen of the
Clock.

[MR. SPEAKER in the chair]

UNIVERCITY GRANTS COMMISSION
(AMENDMENT) BILL ; AND
MOTION KE-REPORTS OF UNI-
VERSITY GRANTS COMMISSION—

Contd,

SHRI S, M. BANERJEE (Kanpur) :
Sir, today ocgotiations are going on betwecen
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the dock workers leaders and the Labour
Minister, These dock workers are on strike
in Madras for the last 14 days. 1 would
only request you to ask the Labour Minister
to make a statement, Secondly, S8ir, you
are aware that the Instructors of Mational
Fitness Corps are on a hunger strike, [
know, Dr, Rao has all sympathles with them
but 1 would only requ=st him to see that
a statement Is made on that,

oY fra w7z W (RgadY) @ & gt
WY ) A7 F1 @G K@ ¢

SHRI 5. KANDAPPAN (Mettur) : It
is fourteen days since the dock workers
strike siarted in Madras., The port Trust
have nearly lost about Rs, 14 lakhs and |
do not know If it will serve any purpose to
protect the strike. I understand that talks
are going on between the Labour Mindster
and the representatives of the employees,
I had the privilege of meeting the Prdme
Minister along with a deputation of the
dock workers representatives and at that
time the Prim: Minister sald that she is
going 1o consult the Labonr Minister
and glve a dicision. I would only requoest,
let them give a diclsion as early as
possible.

ot AT et (qEAr) 0 &
THFT GRGT FaT § |

DR. M. SANTOSHAM ; There is
partial strike of railway workers started at
Madras,

SHRI 5, M, BANER JEE :
has been settled,

That strike

DR, M, SANTOSHAM : 8eaking on
the Ualversity Grants Commission Report
I would like to make my observations
regarding the student unrest problem, The
problem of stuient unrest is maenacing miny
countries of the world and we are having
our own share. The Uaiversity Grants
Commission in the repart have made a pass-
ing remuk saying that the remedy for the
student unrest probl:m must ba found out-
tide the educational system When I read
that part of the report I was afraid that the
University Graats Commission and the
Minister would wash their hands off and
would not take any responsibllity towards
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solving this problem of student unrest,
But it was hearteaing to know from tke
Minister that the Unlversity Grants Comls-
sion have set-up two Commissions to enquire
into the causes of the student unrest, remedy
for it and also the pattern in which the
particlpation of students in governance of
unlversity can be considered,

Therefore, Sir. it Is only necessary that
I should make my owa observations so that
these Commisslons would stand benefitted
by my observations. It Is sald that the
student unrest Is only an immitation of what
transplres elsewhere. Young people are
always immitating : they learn by immitating
and when they find that the politiclans are
carning great headline b:come press heroes
through infl ble d ations that
they make in the streets, the students want
to copy the same. Therefore, they want
to get publicity and want to feature lo the
press,  As such they indulge in these kinds
of demostrations,

Apart from that, studenls are adven-
turous people, Students pariicularly In our
country are also suffering from frustration.
They do not see much of a future for them-
selves after they go through thelr college
studles. Formerly also students were adven-
turous and were ambitious to earn publicity
but they did not indulge In these kinds of
actlvilles because there was always a res-
training Influence, They had a hop that if
they behaved as good boys and had a good
conduct certiflcate from the principal, It
was lkely that they would be able to get a
good positlon 1o life soon after they got out
of college. Mow the situation s totally
different. They find that all the avenues are
closed for them. They cannot find a place
to work and earn and, therefore, however
good they may be, they will not be able to
earn a positlon for themselves in life soon
after they get out of college. They will bave
to join the huge number of millions of
uaemployed, The restraining lofluence s
pot there. Therefore it is frustration that
they are suffering from which makes them
indulge in these activities,

Alsa, every student as an individual s
a disciplined boy but when they got into a
large group they have a tendeicy to turn
turbulent, But however turbulent they may
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be, they are not self-igniting by nature. I
can say that from my own experience of the
few student disturbances that took place in
Madras, There were some recent strikes in
some Madras colleges protesting agalnst the
seleciion examination, Because of these
strikes colleges had to be closed for a good
perlod of time, In these strikes it was notl-
ced that the students were not the people
who were Initlating them but only a hand
ful of students who had their influence with
political parties whose mind and object all
the time is on creating a turbulent situation,
on creatlng unrest, on creating a sltuation
near to tebellion. Political parties of that
ooture had their own agents who worked on
these young students minds and they were
responsible for creating student unrest In
Madras. therefore it s very, very necessary
that we should keep a watchful eye so as to
see that external influences do not come and
spoll our boys and girls,

Thercfore I would sujpgest that our
student population shouid, first of all be,
cured of this state of frusiration and,
secondly, they must be kept very busy,
They should not only be kept busy but when
they are kept busy they should have a hope
that by keeping themselves busy in that
fashion they would be able, sooner or letter,
to find an avocation In life and employment
for themselves which will be remunerative,

With this end in view 1 have some
suggestions to make, At the present moment
practically all statistical information that
the Government gets regarding the various
departments s worked out by the respective
departments themselves, In the [ield of
small-scale industry, agriculture, coop:ratioa
all the statistical data that the Government
now gots are worked out by the respective
deparimeects; therefore, they have a tendency
to pat themselves on the back. They give
the report that they have b:eo all success-
ful, A very distorted picture is thui givin
and on that false premise based on the false
information that Is glvin we bulld our nation
sometimes. Il an impartial body, such as a
university, Is givin the responsibillty of
collectiog'statistics —the data being collected
cither by studeats or by those who have
just graduated—It will not only have the

oecessary knowiedge to colloct the dats and

compile the proper statistics but will also
have enough monpower to send about for
collecting statistic, It should be possible for
the Government to place sufficient funds at
the disposal of the university and the
university will be the proper medium for
collecting statistics. Our students will be
busy in this fashlon and they will always be
having the consclousness that they are being
usefully used for natlon-building purposes,
Thelr sense of vanity will also be satlsfled
a great deal, I am quile sure, by keeping
the students not only busy in this fashion
but also by giving them some remuneration
for the amount of work that they do, it
would be possible for the students 1o get
over the state of frustration and we would
be finding a near remcdy for students
unrest,

Now I would like to make a reference
to admission to medical colleges. As we
all know, there is a great rush for admission
to medical colleges, We are almost In the
season when this drama Is golog to take
place Large sums of money are offered both
above the table and under the table. This
is a thing that 1s commonly known 1o every-
one, This evil is increasing. A remedy
must bz found sooner or later for that. 1
thiok, the rem:dy for this les in this that
the medical profession like any other pro-
fession should also be overcrowded, We
should not feel shy to overcrowed this medi-
cal profes:lon In the country with more and
more medical men and womea. Practically,
all the other profe are overcrowded
and, therefore, we find that this bad prac-
tice of paylng money for getting admissions
Into those instituilons do:s not take place,
But this is golng on as far as admissions to

A1 1 1 au

The beit way in which the number of
medical m2n an:d wamen in this country can
be increased s to call back all those medi-
cal m:n and wimen who have gone away
from our couatry and who are practising
clsewhere for more than fivs years, A good
part of our exchequsr’s money, has been
spent on the educa ion of these people. Not
oaly that, They have also replaced other
patriotic pzrsoas who would have after their
education served this country. Having taken
away the soats of others by questionable
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means and after spending the public money,
the hard-carned money of the poor people
of this country, they go out and sell them«
selves for big salaries In other countries
and stay there for ever, They do not come
back to this country, These people who
bhave Indlan nationallty, who are serving
elsewhere for more than five years and who
have spent our money on their education
should be called back to this country with-
out any guarantee of job. Within the five
years that they have served elsewhere, they
have earned more than whail could be earn-
ed here in a life=time,

SHRI K. N. TIWARY (Bettiah) : Sir,
when the Government s not a position to
give jobs to all the person who have passed
the M.B.BS. examination, he is suggesting
to recall those who are serving ¢lsewhere
and make them jobless here,

DR. M. SANTOSHAM 1 May [ say
that the only profession where there is no
danger of unemployment Is the medical pro-
fession at the present moment. Why that
stiil remains so is because thls is the only
profession which 1s not overcrowded, The
required nunber of doctors for the total
number of patients in the country Is not
avallable. The required number of doctors
should be made avallable not only In the
interest of the medical profession but also
in the interest of the suffering public in
this country, 1 am a medizal practitoner.
1 have full knowledge as to how our medi-
cal profession In working.

SHRI K. N, TIWARY 1 This subject
comes under the Ministry of Health, not
under this Ministry,

MR. DEPUTY SPEAKER : That is
for the Miaister to say,

DR M. SANTOSHAM 1 Maedical
education, Sir. What I am saying s that
they waste all our money here and they
serve In other countries, I you recall them
back, all these mal-practices that are indu!-
ged in for admissions to medical colleges
can be solved to & great extent,
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Then, 1 would like to make a mentlon
of the National Cadet Corps, 1 do not
think we are giving the training in a very
serious manner, After seven years in the
Alr wing, our studenls cannot éven recog-
nise different kinds of aircrafts that are used
in our Air Force. They just learn a certain
amount of drill, arms drill, and they just
learn how to put on a uniform, That is all
It Is necessary that the MNatlonal Cadet
Corps should be made use of by us for
preparing actually a force on which we can
fall back at the time of emergency.

Apart from that, the camping of the
National Cadet Corps should be so arrang-
ed that contlngents from various parts of
the country should be ablc to get together
in one place where they will be able to
learn the technlques of warfare llke jungle
warfare, and so on, All that must be taught
to them, The contingents from diffe-
rent States must gather together so that
an clement of national Integration Is there,
The spirit of one-pation outlook should be
taught 10 them at the tlme of giving the
traioing, Lastly, the hon. Member, Shri Bal
Raj Madhok, talked about the Allgarh
Muslim Unlversity and the Banaras Hindu
University. I also agree with him, It Is
high time that these names ure removed
because it goes against the spirit of our
national unity, If thcre should be a Mus-
Iim university and a Hindu university, I
suggest, In Madras, there fs a very good
Christian college with 500 acres In which
one college campus Is situated and there
isa good medical college nearby and all
these colleges can be put together and
called the Madras Christlan University,

it vrodw fag (atAge) :  Suream
wgie, sqy gt wrem wfaa
(witediz) fadas qx A=A &1 WYwr gw
wrfaar 2, @ & fod & sng W a=mag
¥ 2 A ¥ g et g A fare &
s Aor AT et & 1 2l aw s
gt w1 Agae qudaT Tifed A
a1 1968 ¥ gaTt W A AT W Tw
fove Afedt s qya foar 1 3q
Tifedi § swifaas® W TR @
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farar smen & 9T o g% gra AN
yfrafedt mea sfags § sak s )
T gH AT WA CgH Tifedr w®
Rt ¥ @19 gfcaitz w7 @Y anor ST
aTs oY mawr feand quar , fawd qu
g fafaa &, ag azv fafaa &, ot
g sufe fafiaa §, ag g2 & awar
21w wAwd & Y Faw N ow
1 FHT GATAT wgar § | oA o fad
mT egRed T ¥ graw § fewr gar
gfe:

*‘Educatlon has always been accorded
an honoured place in Indian society.
The great leaders of the Indlan free-
dom movement realised the funda-
mental role of educatfon and through-
out the natlon’s struggle for Indepen-
dence, stressed Its unique significance
for patlonal development. Gandhiji
formulated the scheme of baslc cdu-
cation sceking to harmonize intelle-
tval ard manual work. This was a
great step forward In  making educa-
tlon directly relevant to the life of the
people, Many other natlopal leaders
likewlse made important contribution
to national education before Indepen-
dence,

The educational system must produce
young men and women of charactor
and ability ¢ itted to tional
service and development, Only then
will education be able to play its
vital role In promoting national pro-
gress, creating a sence of common
citizenship and culture, and strengih-
ening natlonal Integration.”

N g Agae  ggkew arfedt
g & 39 9 ATy & @9 qiw ar
g\ ar% A% U W 6q7 917 ar A
g Aarel w1 eeg 91, g (RO
Amw § 39 faw ¥ ww awa §

sy s ydaa A7 e qg §
fis mr o guTd YA Q% arRAT g7 7,
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fam wr & faw agi 9T &7 &7 =g §,
arY ag fe oY gait Wi s fawndt §,
ot feift wiwt ¥ g3y § ST faema
feg avgd w9 saar ¢ ¥ siefegdar
¥ ow fedlt widwr § oty & o) fiF mge &
30 #tw #Y g 9T & 1 ag Af wEw oom
gxar fr agt sz¥ fadar @ §ir ) agt
¥ ord grg a1 o) gt & fafgos &
Fag M wgr f5 sewl & 25 o
fefezege wv &fad ol a7 ¥ sfgy fis
fgrgara & ow &g anzd) F1 A fow
w3 F | 25w 7 A WX TR A
fag +Y a7 sredt am gaE AW o
sTlEariamasta mfad fs 259 @
fad 2 m2#i 7, oF & gugsE Qv W
q¥1 FrzAY fgegearT &1 AT 97 ST g}
¥ mid)snt ®), AqrA} am fow v frgr
1 gat 23 At sk g sgrErae feew
AT Ry aggea § Ay wEg( @
g gal § o fet wx fow &
faeifaal & | & ag fagre 0 & @
TIE

% WrArT waed g @) §wad g

ot Trorty feg : fagre & N @
2 1w Faat wd € oy grea £
gaTdt F+Ag FIETC 61 gAdyA fanddz
qg¥wa & fawfad #§ osd-aed focdt
A1 w7, 38 amend gfafedt adg &
frar &, famfaaf #1 foar aem § &l
Ird TR IAT gATEwar {0 K
wrar § e xw fewn & g9 w1w gar 4
g fasdi dare g § 1 B ogHd
ety ez et o adf {1 -
fat ag A9% I & foew wd ofew
faqrdT To TrEX 9T T W7 KT ;Y U
qT wo & e)frg 30
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[»t wrdy fag)

1956 # afrafadt area sfaga w1
gufsa fiear 791\ W 2fay fe elag
wiet & gfrafad aree sfaaw & ¥
firar st war =Y frar 1| 3T g7 awy
wre o fed o aga ¥ ¥ § fomet ag
AT 9gy 7 AfFw A T 9% wifs
I g fefazasg ¥ ager fafmega
ag a1 f& 37 & arad dzE 1 w4 @),
gau fefadwa ag o1 f5 o7 710 &0
¥} arfd Ag) O, Pau fafpdaT ag @
fr g e &z galae a1, tar fofataw
7g ul f6 afafadt €1 sredtd) fewed
Fghsfwmaw a1 ) ag 9@ F N5
5w 4 foam ) q9g & 7g fomar s
gA § IAAT A4 FLAF

wgl aw qabaT ¥ @ g A
1 WeT §, gwrt ey "@faara wge
fom & 74 fggs ¥ 63 61T 66 N nNF
ot W% g7 @ & §ze MAAHT &)
f& ag gra< qgba ¥ gaw ¥ sl 3,
ST T qaear § T I T
aa §A & fou g@ g s IFA ¢
WU §g KA FT LU ! Al HIH Q4T
@ af ) gfaaw faez ¥ ag @7 wiT
dta & frd & gatfaws s & ®7 gfA-
afedly & F9T §zm madde A9 OF
AAAIA ®Y FE arwg w@d 2 @
arFa AEY § ¥ GTHIT F 1F I g
Ju gaww ag § s wifemidie & ey
7g frm ®1d 1T AT CRUT T Fiw-
{z g%z T foar s oifsarde faar
fedt oo Faw & @ gl s
w3 | Paady ff gt fgm & a0 oW
§o4 qT A | qgi 93 g4 F1F Fewigy
fear aar qr ¥fea aga @ ghfadta A
3q w1 9 a7 fear o agal & adf fpar
twymE A § s wg & g A1
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arsa A4Y fs oy 37 ¥ AT A A
|5 |

w¥ Y X ww afrafedts ¥ o o
gl ¥ wifzaiga A€ & 1 3w AT fR
fearédz a% & acaigeie Nt A& a7
eI gT A g § | W far gfqafad
wrzg SfAga grsmgr T vt A w7 ¥
7 gaar ar w2 fr 3T s feqrddiz wt
St weAisdw g 39 F7 YIS IA® Y
¥ @) faad o) dfeden amd w §,
37 § grafug a7 AIF 7 o & § Ad
gligauayarag g frgrus =i
g off & FY 0F ¥iw N +fge s fw
& NI F BRI FS FTFH
A aga of afegrer R §, W qwad
ofware &, w1 gl & agh og g ot
@ &1 w7 AE R Agt X QR A
vl Agf fear am § 1 w @ few
g s gren ag § f5 ag w H 60
sfawa Foez 3 &, dfew ag fedft Wit
araghET AT § |

# gaz gy & qdt 93 ¥ smar
agt ot Maqe gfrafad § 1 99 ) agt
Fag fasi F FdT RrE WA §1 39
& fod qF g a1, faawr fog® g%
gzvar wut | 39 ¥ garfes agi & folr
FIoW Nz fedt #1837 78 So awy 4,
a7 AfTEImT FTF 39 F AT § T
Sfagza &= a1 1 9gi #§ qg T,
gfaafadt mezw sfana #t wfgy i aw
¥ ge alx g M & anfy ¥ afe
qAFTA § WA T AT |

A & A F § gy vy wwgm
E | Public Accounts Commitice &Y frqid

T ¥ qar wor § f§ 395,336 ¥faw ¥
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g & 7€ § 1967 g% sk €AW 2ew
NSs0gfar g + g d 728 aadd
1970 aw, 23,888 #famw ¥ afemrsimm
afefr¥e agf o | g age & gm W
a1 wwar few ag ¥ ¥R@_AWs gar
2AEN GaT A mgw @
T Freee T Al gfaagdz AwT
ot g€ §, S9% gfewaT A@ gur )
THRT qCF ATIHT SYTT AT AR

dgrs fFm e % an ¥ & g9
FEAT AT § 1 2 TF 1S A% T OH
O $T 97 g1 91 fF V)T 1adiz
THH! 3% 79 FT 701 | 3fFT T g% forg
Fare agt & 1 oy o gAY 3% A @
Ffoqg qmz aff§ | Kgamar g fw
st g gar fe s gw fawa &Y
gafmfed M e | wrfec ow
w1 o7 & & w7 oF &7 a0 fo@r S
| = Wt A1 XAT AT A aY EF @

# gnmar g fe oret s dar 3 W
garw §, fedt widfaw mfz & 72z ¥
s N g, F gUETEEd A gt
ifgy &Y T 3¢ N Ay W geja
w2 ate eelRwa w) fewdie w2 39
afag 97 Iy Tvar fzar e | frg a3
¥ 79 w0 w1 gfearedwm Dar §, W
@ qg ardl gedazT w11 €9 w1 ¥ fag
s gIeATET{ a1 w7 g N A F QA
aga wifeht § 4

Agrs aifedt At gard qodaT €
t 3uw Red gy oy aga ot § fw
w3t M Afan ft avgr v wifzg
i gdfrgr figs frdnw o &
gy & A wifgg 1wt ga dw H
) grRfranT o 3% § 35 o gi-
famT § ag FwEwdIT § waEwgIc AeT

2ar ¢ &l tar gafe war § i faandf
€& 7Y araar g1 1 2ar ag Frar wifgy
fE faardf feamr snAar § st faaar
waar § Sa gt s avg & waw-
AT HT THAT § | TW ATE ¥ o qATT §
¥ 3 I gy ¥ qeifadgs oF @
W1, OF g & giar wrfgq |

&1 =i & arq A faRuw §, wawr
¥ quda w7ar § 1

SHRI 8, KANDAPPAN (Mettur) ; Mr,
Deputy Speaker, Sir, while Introducing this
Bill and initiatlng the discussion on the
roports of Ualversity Gran's Commission,
the hon, Minister has glven me or rather
given to the House the impression that his
continuance in this portfolis 1s somewhat of
an uncertaioty,

So, I would rather begln my observa-
tlons by wishiog him 4 long lease in this
portfolio. Iam sure he can do something
If he has got enough resources at his dispo-
sul,

Sir, ia a discusslon on education, I can-
not resist the temptation to say somncthing on
language. But, | do not propose to enter
into the discussion on the Policy Re:olutlon
about three language formula or the consitf-
tution position as such because, I know that
Is not the point that we have been discus-
sing, It has recently been discussed and |
do not know whether this can be solved by
my putliog questlons to  him and expecting
some answere fiom him. We all know (he
constitutional handicap with which we suf-
fer. That Is a dilferent polnt aliogether. But,
what | propose to say about the language
Is this.  After all, Goverament have deci-
ded ia that policy resolutjon on education,
1968, that they are goiog to permit all the
languages to be the medis of instrucilon in
variwas Universitles, And now that is an
accepted formula 0 all pariies and to all
Governmeats. It is but proper for us 1o
consider that since the Unlversity Grants
Commussion was set up for a specific pur-
pose of malntaining the standards in higher
education without any effort on the part of
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the Central Government or on the part of
the Universlty Graots Commission, by sud-
dently switching on the medium, will we be
able to malatain the standards at all in the
universities 7

After all, we all know that the language
is the medlum, the vehicle of thought and
expression and unless It is properly equipped
and properly developed so as to make it as
a sultable medium to convey the higher
sclentific thought, it would be impossible to
swim salely by pushing the boys from Eng-
Hsh Into the respective languages., Thii is
a very serlous matier about which I feel that
the U, G, C. should make some effort.

1 would llke to make a few suggestions
on that poiot. Since the U. G C. has
already got this method of organising semi-
nars for the promotion or for simplifying
the teaching of English, they know as to
how the standard of English could be
improved and all that sort of thing,
In additlon to that work, they could as
well take up this work also ; they could
organise seminars wherein they could bring
together professors and techers from varlous
unlversities, engaged In teaching subjects in
Tamil or in any other language and in this
way organlse discussions and dialogues
between them, I am sure that something
could be done about It,

Also, it is possible for the UGC to
prepare a glossary for each subject which
could be ulllised by all the professors and
students, 1 would here like to point out
one thing which is still agitating my mind,
and 1 do not know whether Government are
clear about It, and that is about the
common glossary that should be made
applicable to all the languages, As far as
that question is concerned, we have already
rejected i, because 1 think that It Is an
impossible proposltion and it can never be
Implemented. In fact, 1 may point out
that the Law Mipistry some years back
Insisted that the legal termino’ogy should be
the name for all languages in India, but last
year they found that {t was wvery difficult
to apply a common terminology for all
1 and, th , they have given
up that posture, and they have now
conceded the demand of Tamdl Nadu
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Government that they can have their own
legal terminology, With regard to the
other sclentific subjects also, I say that it
is impractical, because when once you
allow a language to become the medium,
then, automatically, sulting the genlus of
& particular language, words crop up ;
words crop up ;: words that are already in
use come Into vogue, and they are put to
a different use altogether or the wusels
enlarged or limited, as the case may be,
For example, in Tamil Nadu, with my
experience in the oellege, I know that in
many a subject there is quite a sizable

number of words that have bzcome
commonly used words for sclentiflc
purposes, If now you are going to insist

upon a common glossary, I am afrald that
it is not going to work, So, Instead of
harplng on that, I would rather ask the
hon, Minlster to say that suviting the
genius of a language, they would permit
them to evolve their own glossary or their
own terminology for the subjects taught In
the universities,

SHRI N. SREEKANTAN NAIR
{Guntur) : Sclentlsts will teach by signs,

SHRI S, KANDAPPAN 1 But still,
language i3 needed. Without language, no
communication can take place. So, this is
a very serlous matter for them to consider.

Another suggestlon that I would like to
make is that they should see to it that the
universities located in a  particular
lenguage reglon should have at least one
scien'ific journal so that the students may
be acquainted with the latest scientiflc
knowledge on the subject. This is very
essential, and the reason for my saylng so
is this,

I know that the Government of India
started a scientific journal n Hindi. 1 do
not know whether 1t was started by the
Eljucation Ministry, | was told that its
circulaiion was nnt so gond, I do not
know the reasons. But it i3 for those
p:ople coming from that area o think
about it, bzcause this is a very important
maiter, There Is also a UNESCO journal
called Courier which is being . published In
15 languages, They are publishiog that
journal In Hindl, [ learn that in regard to
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the Hirdi publication —1 am not saying
anything against Hindi ; [ am not even
remotely meaning anything disparaging
against Hindi-the circulation Is only about
200 with the result that for the last eight or
nine months, they have stopped publishing
the jeurnal, These are all serious matters,
which it Is said that Hindl should be make
the link language

AN HON, MEMBER : How many
were sold in Tamil Nadu ?

SHRI 5. KANDAPPAN: I am
coming to that. In Tamil, the numbzr of
copies printed was 5,000, and all the 5,000
were sold in the open market, Ngw, they
are golog to increase the number. This is a
journal of a wery high standard. In
addition to that, In Tamll we have got a
private monthly magizine which Is complely
devoted to scientific articles, and which
has got a circulation of more than 10,000,

I think this I+ a pre-condition for a
switch wer of the m:dium from English to
any other language. 1 feel rather concerned —I
do not know whether 1 should—about it as
to why this trend Is not exhibited in Hindi,
There 1s something radically wrong, If you
canoot create this atmosphere, 1 am afrald
you are not golng 1o succeed In making
It an effective medium. The most impor-
tant factor Is the content of teaching, the
knowledge, the substance ; this should not
be allowed to go down, S-udents are not
there to learn only the languages ; that fis
the bussiness of linguists,  After all, langu-
age is only a vehicle,

SHRI N. K, P. SALVE (Betul):
What does he think are the real causes
why Hindi is not patronised as well as it
should be ?

SHRI V. KRISHNAMOORTHY
(Cuddalore) 1 Give bonus to reader of
Rs. 100.

SHRI 8, KANDAPPAN: 1 cannot
satisfactorily answer It as 1 do not have real

experience,

MR. DEPUTY-SPEAKER : The popu-
larity of Hindi is not the subject under
discussion ?
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SHRI S. KANDAPPAN ; It Is time
the Hindi friends took note of this, They
should ask their Btate Governments to see
that the secondary schools and college
libraries and also public librarles are made
o subscribe to these things

I am emphasising this because in the
functioning of the UGC I find there is no
scope for this sort of work. When you
say that Indlan languages are golug to be
the media of expression in years to come
Indla in all unlversities, this fs a factor
which you cannot aford to Ignore.

With regard 1o Centra) Unlversities Vs,
State Universities, | do not know the purpose
or rational behind the farmer, apart from
the constitutional position. As it Is, the
Central Government cannot clalm that be-
cause they are running a few universities,
thelr working and administration s betier
than all the other State unlversities. 1
should say It -is rather ev:n worse., A
major portion of UGC allocation Is being
concerned by the four Central Universities
of De¢lhl, Aligarh, Banaras and Vishwa
Bharati. The last is in a separate category
by itself, But with regard to the other
three, they are like any other universities,
Yesterday, the hon, Minlster tried to make
out a case as If they are performing a unify-
ing functlon. 1 fail to understaned it, In
India, efther in regard to education or any
other subj:ct, whenever there Is a Central
Institute It unfortunately happsns that only
those who are situited in the vicinity stand
to gain by it, not people from distant areas,
If the Gowernment wi.h to continue this
position of having Central universities, then
they have to have more Central universiiles
catering to various regions, But [ would
prefer that the Central universitles be hand-
ed over to lhe respective States and the
money thut saved distributed among all the
70 universities in the country,

Tn 1965-66, out of a total allocation
under non-plan projects and plan projects of
Rs, 17.85 crores, nearly one third, Rs. 6
crores, went to Central universitles, The
same I# the position in the next year and
the year after: From all the three reports,
1 find ope-third Is eaten away by the 4 Cen-
tral Universitles and two-thirds are shared
by the other universitles. This, L feel, is
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very unfair, Government should really do
something about it, 1 would rather prefer
that they Central Universitles should be
handed over to the concerned States, that
the Centre should have nothing to do with
them,

The Universlty Ed i C ission,
as early as 1949, described the teacher as
the corner stone of the arch of education,
The Mational Council on Educational Re-
search and Training calls the teacher the
heart of the matter, In thelr publication,
Collective Quest—Ends and aims of
Education, the Councll says i

““When the heart is In good condi‘ion
pulsates, with energy, steadines and
passlon, education grows. When the
heart declines, education founders,”

It Is very rhetorlcal, and s very good. But
what has the Ministry done about 7?7
Everywhere In the univerlties we find a
bazar aimosph:re prevailing, The Radha-
krishnan Committee, the Humayun Kablr
Committee, so many committees have
.touched this Important asp:ct, Even student
indiscipline is connected in a wap with this
.atmosphere  that prevalils among the
teachers and the inadequacy of the faciilties
that they get, They have to live In scat-
tered places, they do not have easy access to
libraries, This sort of thing can be easily
rectified, Cin you not see to It that at
loast when creating new universitizs, you
_put up the staff gquarters within it, so that
they will have a dilferent atmojsphere alto-
gether, instead of this Buzar atmosphere,
So, this Is a serlous matter to which they
should really pay some attention:

I would only again appeal to the Minis-
ter to consider the aspect of the standard,
the quallty, of language that is going to be
the wehicle of thought in India, all the 14
national languages, to pay some lon to

MAY 13, 990

» U.G.C. Report (M) 228

SHRI R, D. BHANDARE (Bombay
Central) : I shall desl with three points
only, namely the new Bill which has been
Introduced, the UGC repnrt and the objec-
tives| and the alms of education and to what
extent they have achieved,

The new Bill makes a departure, a wel-
come departure,, Three Members are golng
to be full-timers in the UGC. 1 hope they
wlll devote their time aod energy and work
with sincerety In dealing with the colleges
and students, and will look afier the follow
up action, The Chairman also, I hope,
will devote more time, These new changes
sought to be incorporated in the BIll are
welcome, The new functions that are sought
to be incorporated, v'z., maintence, grants
and development grants, are also welcome,
1 think both these grants will sausfy the
urge and the nced, as suggested by my hon,
friend Shri Kandappan, of some of the
colleges and universitles, That Is so far as
this Bill is concerned.

Regarding the University Grants Com-
misslon’s report, it must be said to the
credit of the UGC that they have been dis-
charging a very wonderful and good service.
The policy which they are laylng down for
the purpose of establishiog new universities
and colleges in order to have a proper
standard in educatlon, I think, is good., Of
course, I have my own doubits regarding the
standards, whether the standards are being
achelved or not, The alm is good, but In
practice the achievements are few and far
between. I have my own reasons, but time
will not permit me 10 deal with them,

The Centre for post-graduate Education
is also doing very useful work, The provi-
slon of idential accommodati for
teachers and students s a new innovation,
On one occasion the present Education
Minlster said a few words about himself,
that he was very poor, He was very poor
and he has seen jopurl life, Therefore, I
hope he will see that more residential acco-
mmodation will be made avallable to 1he

it, and also see that the teachers are given a
proper atmosphere in which they can pursue
their acad:mic aspiratlons, Instead of poli-
tical or other asplrations, which s mainky
due to their environm:nts and wot dua to
their mental make-up,

students who are badly In oeed of such
accommodation so that they can devole
thelr time and energy 1o study. The siudent
ald fund is also 2 weicome fealure to meet
the peeds of the siudents. 1 have to make
pne or (wo suggestions about central
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universities. Why should we not start
another Ceatral unlversity in non-Hiadi
speaking area so that encouragement could
be glvén to those who are coming from such
arcas 7 I think my friend Mr, Krishoamurtl
referred to It and I think it is a good sugge~
stion, The hon, Minister should keep 1t in
mind,

About the classification of universitles,
one may say that we have Federal or
Affiliating universities and  Residential
universitles, T happen to be a member of
the executlve council of the Banaras Hindu
University. To my great surprise and horror
I found the campus city to be an open city,
when I first vislied that university. The
campus Ir accessible to any person and we
have seen the results of such an arrange-
ment, (An Hon. Membar : There Is a
temple inslde). Temple, hospital, grazing
grounds and what not, It should bz a campus
in the real sense of the term so that there
could be privacy, There is also the question
of law and order, Every now and then we
cannot ask the police to step in to malntaln
law and order. We happened to discuss the
law and order problem with the concerned
authorities in that city, How can we slep
into the unlversity campus, they ask, The
sludents are very sensliive,

There ought to be more centres of
advanced studics, Only 27 universities had
been given speclal assistance, I think more
unlversities should be covercd by this
scheme, On the subject of examlnation
reforms, we, The members of Parliament
consider the Kotharl Commission report,
While discussing it we made certaln  sugges-
tions to reform Examinatlion system. But
Education Minlstry had appointed two more
commitiees for this purpose and 1 do not

purpose was to achieve uniformity in sylla- -
bus and examination, We are for from that
bjective. It s repeated ad m that
education is an Instrument of social change
and makes man's mind cultural and culti-
vated and achieves social and natiooal
Integration. These are the three main
objecilves or the alms of education; to bring
about social change, to make the man
cultured and cultivated, and achieve social
and national Integration. Have these obj:c-
tives been achieved ? What is the answer ?
1 shall leave the answer to be given by the
Education Minlster himself. As 1 ses, let
us consider to what extent the mind has
been changed In ordes to bring about soclal
change, as It exists in the village and clties,
Have the rigours of the caste system lems-
ened to any extent 7 Has the educated mind
applied Itself to this aspect, or, have we
given education to change the mind of the
educated person to adopt a different or
totally changed attitude towards the soclal
system T What Is the answer 7 Have we
made man cultured and cultlvated ? 1 think
the number of such persons might be just
few and far beiween, 1 would ask whether
the educational system should be glven
credit or whether credit should be given to
those Individuals themselves despite (he
system,

The questlon arises as to why there is 10
much unrest and iodiscipline, One of my
hon, frlends speaking some time back dealt
with this guestion of unrest and indiscipline.
1t is often said that ft is a worldwide pheno-
menon; that the uorest is there all over the
world in the student community, But have
we applied our mind to the real causes 7 la
western countries there Is unrest and Indi-

ipline b of affl . There is unrest
and indiscipline ln our country hecause of
poverty, unemployment and (rustration-
g the d classes. Have we been

khow how long they wihil take. Efforts should
also be made to give more scholarships,

1 shall now turn to th: poiats suggested
by the hon, Minlster of Education. He says
that the primary object of the UGC is to
give development and malotcnance grants,
their function

secondly, 1o co-ordinaie
and to  maotain and to rajse
1he dard of ducatl These are

very good and laidable objeciives. Have
wo been able to schieve them ? Another

able to remove these causes, or, can we
simply justify the unrest and indisciplloe on
the ground that i1 is a worldwide phenome-
non ? That question also [ have to the hon,
Education Minisler. -

You know what Is happeniog o our
country, Tne mind of youth is very impress-
ionable and formatlve. What Is happzning In
the different unlversities today ? Different
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political partles are projecting thelr philo-
sophy and images both in the teachers ‘mind
and the students’ mind, The result Is that
the impressionable and formative mind
which the student has to open to these
projections, Some of them have become
chauvinists and some of them have become
Maxallies. Even the best possible intellectual
student is amenable to intellectual indoctri-
nation, The result Is that, as we find, the
Naxalite movement Is spreading., It s not
enough to justify that it is only the poor
people who are m:mbers of the Naxalile
movement, No, Sir, 1 beg your pardon; even
the intellectuals are attracted towards these
Ideologies.

MR. DEPUTY-SPEAKER : The hon,
Member’s time is up.
SHRI R. D. BHANDARE : My last

point s, has our educational system incul-
cated any Ideology based on national and
soclal Integration, secularism and democratic
soclalism which are the ideals, which we
have accepted, which the country has accep-
ted, 1 think the Education Minister and the
Education Ministry must give an answer,
Even if they are not in a position to give an
answer in this house, they must so change
the educational system that the objectlve
should be achieved.
With thease words, 1 resume my seat,

15 hrs.

s} TrRTAATT et (v2Ar) @ Iwisqer
agiza, ga AT i fassfaaiss agaa
A gaigA fFags &1 I &Y dlA
ugl & fedldt gz faae wx W § 1 AN
gwieq fagqa agr du fear qm &, s
% afd faaafamisg sgza aam w0
qatsa fwar ar g & AT Fasyr qna w
AR AEAIFET E O &
afawre ot ey o R &1 T & gufeq
§ e x5 wrawr @Y AfsT ar o g R
T #) foerr ogfa & arge ofeada agy
O, aq aw W A F faa-amld w@d
¥ W R W HIH A 9T | iy oY,
IO AYRY, FWU BT qUA fuer
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gfa M SF R Aw @ AAA A Y
faar vefa amé o), 4w mga 7 fow
fasragfa M Mg wst Y, g ga
aft 3% wyar AEr Qe ag o gak
fogr sma & W garwn, ggIm W
sqify a4 g§ &, 9@ w1 9@ €@ A @y
2 f& it a% gw & faer & Qg
(wemradiz afedsde) 78 anmr &1 sfw
af gl faardf a3 w7, fefaat & w3
frrsy & &fts ST & qmd ufasg
sy iar 8, S E w1 agl (wear
g, faas) a9g & 3% v a¥N qar
g &, srgmrgA-Haar 93T Qi 3 Al
TRAHFH T FAE

o for gy fasr Qsmras
wfe, 38 § wH-faxderar &1 waar ge-
Tz AN gAY Wfgr—3fwa dar @
AgY g & 1 ga fmear gnsAl ¥ sy,
fam=al & aaT ®qAT UHldz gu g
G Magistafa s dns@ry, 9 @
AT A TFIT &Y AT &1 HAAT §a1 FT
w1 3, faw & o5 Fegfad) gadd wegfady
§ fam1% @ 7 1 3T gn ww Aty & ww)
® A AFA O w7 A 99 1 gy
TIEE 3T, AR AW AT Ag wgA E
gl W vadfa # wer 2 dar afgy
THT FE FT AT ITH! Fgi AT NI E 7
fom® gal & 2@ &1 wfasg wF arer @,
¥ g wfaey & fanfor % fod st wa =
R gF—ag wol1a g ST g 1 T W
wgT wifge f fawr ong & sz a
qresmfas waar dar ) adt g, 99 0
OF saAY fgd, afew st wifed,
wifs g% fanmr fader 7§10

¥ wg g a1 fr g& arual foar gl
§ gfcada e § qife 9 o waew
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fasfaas @ o%, wdfagmar N Afa
wrar g a% Wi gwd foan ofga
QARTTE & & | €W 19 F 8417 &
T gT AT gATe 3 # fawr w1 safq
Rt mfgr | sag-9ng ghrafedly q@
@ §, -77 wifefaw g= @ &1 e
sgEmEgd § T ag &is &1 g 2w
F1 g fager gar o1& AT FIgAr §
frag amaf, e & &1 § @t ag
qafy 3, ¥l IAG ¥ AT AUF-HTg A
fasafqares @@y &1 a0 A qd g,
Fifed @lad 1 TiT H Ar@l F—3q N
UFAT 17 g1l | ag 315 ¢ f& o ot
faetr deand g, ¥ A d { 99, ;|9
¥ ferr &1 e2v2d AF @), @d wqTR-
Y A qT &, xafsh T W g@ AL
fadrq s B wifgT | o1 gat fagr
% fafqar fazafaaresg a@led £t "
@A gaw 1 ¢ =gt A S@ar
g frai datr s T E FFam v &
gz famafaaisg @yer sar =ifgn, s®
g7 afiqe agf amAy =rfgd |+ s 3g
a7 &Y A qgTAT , AT AT ArgA §
fo agf ot & @ & wafa @, & a9
®! §F T ¥ 757 AT T0fgy

%3 & gig@ gfrafadla § aveq A
TG AT ATEAr 2 | A AQAT B wgA
fim f& aq = grrer foar 50§, aa
1964 ¥ 3=g¥% %1 a1 fs gL U ¥ ®w
¥ ®q qF ¥=1q famafaareg gar Tifgd
@ w49 q17% gg! Faw T ¥y faga-
fagresn §, qar A& ger qiga & 99
[T & 74T gt ? @veT A gufy IR
faar< w wedwIT e faar, dfFa Tasr
wga 9 w1, Wifs 45w ghafedr #
w19 % eogd qAr §58 § | 99 & afiy
w9 gaR fagafoareal w wear e

%3 § 5 ane ¥ # faer W fow 7
T AT A § AT A9 W AR
T 8% § | tafed Ju e § s g9
T § ww-uF ¥y fasgfagrey
Fraw Fafay

o gAR fagre § gz gfrafgad
N geTaga  aNT § 1 ag o
1927 & oY far7 & qndew §, o @&
TERGaNE $7 & fod wgr wrar & dw
Y TRT AN L amr @1 ¥ Wy
fear strar & 1 @re® & SAW FY sggear
g% A §, wwT gz ®T fx mar g
Tl ¥ TFT I@ N gAwr ¥ wgnd
¢ 7t & NG9 3 awq M why we Ay
e defta qeec @ avy grg F &
oft 76 FET N ) N @ g s
T 30 A A ST, 3fe ¥ sw agie
€ fF g aof Ay A ofcada Aoy
W1 IE & o9 gg ¥ F | T A9 g
Uy § qF & ¥Flg fasafarey mgn
31 A 4§ ¥ A9 A GigEw g, e
¥ & A9 O I FIAT 6T G5

I AgNT, I § §7 wex Ay
afrafedta & qraew & sgar wigar g
¥G ST 3 €7 1 fadw frar § ol war
fF A qar awd &) fallg w7 @
Fidll faaidis &1 7w fearqar g 1 g
famdls dve gfrafaey §, afaafedt &
TuaT 39 &1 i §, Ffea qof fasafawr-
g FT EAT IG®! AW A% T 7Y ) Fwr
2 1 ag famdz 7ar B, ¥19 &) gear -
ug ag wear §, fag ®Y Agrear aidt off A
g sael & wqifer fear @1, s
atx A, wfe grquiarx, o ot wwIq
T g gagd T9TT A S armagrge
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gresft 3 WA Aqe ¥ I@ dear @
I TG0 R | USET WG F AT
g dear W § 1 WA A TN ggwa
 gFEwT 5@ & 32t ¥ @l ek
FeaaFt 7 A A qfAFr @ A, 97w
Fraé fogrw Al § 1 ¥ o agi#r
faardt 7g 351 g 1 g% 3@ ¥ a9 &ar
9z @i & f& A7 7 W17 A% 3@ & gu-
emial #Y A ema A8 fam @1 g@ @y
qvr fasafaasy &1 zaf 37§ 1 feawa
2! WgrAas® YA B weyas A
SEAT &, 37 & Trqg §ar Adf &, o E A%
9HT 9T 33T AFY fasar &, I9 g &
A% sfsTizat 3T F amI & 1 T A
¥9 8UF <19 a7 ifza 1 z@ avg W A
Y wgeaqer et gemd §, o+ i faea-
fagran w1 zaf 33 &Y atw ang FY @1
g wifga

Iqteqs wgia, A7 § four ) wr
F QW FgAr Sigar § | AT AT H
F®T snwn i fazafamsal & faew &
aregw fgedt & 1 F1a) famdiz & @Y ge
¥ & fasr wr omism foedy jar &
afer aga my fawafaareal & it
foar &1 weam @ § 1+ & wgar
g 5 ;a azt s2fas warsi fN faear
&7 qIETH AT &, TZT KT ATAY WIGT K
faear &7 ST FAT FT I AT FY HA
e | F wv A Fzar Tigar g v gl
g A @ff wod aggmen § ¥ wFAn
&1 gFiasr 3 ) gfe w@d 1T
gead darr weargd 1 gw ¥ foenr wr
€Zog¥ a1 3T YL gral & W ghawr
i WAt gdt wrer A §, dfwd
fme o g 3@ 9 faa¥k war g £
WT-WIYr W wag Qfay wfs qg oAy
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77 3% s frar & @7 § wgeage e
T3W KT TF |

aw & qdae § gare graew #
FE ARAT § | TOET ¥ Awy
wadt §, wsars @ v@ ¥ 7w @ §
R el ft aftw gy & 1 Frenfe)
¥ a8 moq anurds 1§ & f5 o gw
g ¥ 0 T T gwY §, qrgT ¥ @h
ST ¥ AmT FT an wA §, @ o
93 Y 47 FATWEAT § 1 ¥W o A
w309 ¢ f5 7q adarT qdar smet w0
aret 2fad | f9-AT 9 A T QT
& AT 9T 910 oy, Arfge a1 gd-
aifas qdear & w17 7gY IS0, gw 97
1 3fz w1 4t fawre 78 ar § sk ma
WY A€ agar & 1 59 § ag a@ N qz-
ag gt g

gan fagafaa=al § wgdss g9t
W@IIN F P W@ ¢ sw A U
F A€W g1 gm afgsiw faga-
fam=at & dar ) wr B sl e w3
aqE faafameg § glas & @1-
a1wr T3l @ 1 9 fasafaarey aady sk
HAToTHOTHo FT HTT @1 § 3T gHAT
gq ax IT & @l & ag A fws
%7 R...

st wywf qdw (M) : wEwE H
s wre?

ot TRt e ;39 9T Ay
ifedmm

off Agwf W@ : g H AN | @
for arg grenzifasar & g9 Aqr A
gregifos §n57 § 37 ¥ 9T gl
o ol AT w1 W G

agt a% gfrafad ¥ d=d N whif
% geaey §, 917 I At W Ay aft
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| fawafaey saga ardn vg Y Rar
¢ fis w1T 9T A% R AT *) qHga I
YT IE F1Z TR AT o agAT 2V
afa ffr 3o & T o941 gig &g Y
& 1 usg awId &) feqfa arer wsa) Ag)
2, fazafamimal %) feafy s s ag)
g afr wraral MY feqfg s gsaft Ay
g1 agt sga & wngl 9T @ sqgmiy
Iedr § a1 gHifeq aeaast w dis ¥
g agl fasar § | Asqasl F 3F ¥
3aq fa¥, 3951 A €S § IF F gar-
fa® 3a= fax, g 17 Y FFEE =49
g g1t =3fgm

THY 9FI1T ¥ ggf oL qRINAIT &) 1T
F At § YT g1 wrar § 5 ogw qwra-
i€y gRIST Y Tqr9q) HAT 91gd § AfFA
& wrATT SRAT § AT AMIAAIT Y farmr
fodt Y fasafagieg & & wndt 3
|AIAAIZ #4T §, 95 3T & qF @ I
%) qmzd | w1 fagets g A egmar
wgIeAr At} o 7 & o), agt g7 wreew
¥ garaAr 1 faen & S 9 | w3y
grqufa ot gaF) gATAAT 9@ A
aadt fearal & afed dic g@d amwdarz
s femal af@ ag@ & ) gg awe
afy wiAY ¥ grdl & femmr W fasfoq
fear st wifge W sge  amd
wifgq f& &7 @gwemg  qEEAT
wigd & ... (sawawA),, . @uraaE & A
WG, AT AT g @ q@er wwar g
affa 3u% foq aqq 78 &) &) faer &
&7 & Mede {eRizan ¥ 9 oF W
¥ TIWT 9% @r § 39§ a=
w3 T www ¥ 1 @ifeq oy W7 1w
wa F HT N & § fr frer wr TS -
w0 fear srar sifge | 99 are W s
¥ et f g AT aldw ¥ wga
g § fe afx aw 30 avg  TRAP

#Y &I AN ) A7 GAT AEA § A
farar %Y 793 gra & fag

Fqreasy ngrag, fagafagmagy & amq-
Afan &% W 17 FWE IT R
qnEqrd aga & a0 {1 g ¥
qu Fg AFDNET 9% g §1 Rl &,
9zAT § &1 9 T § Ia® €7 a7 go
g 19 3% foq 15 ¥ agfead £
g% fag g g faafadla taz & ofvada
#ifax | fasafaasgdt & §t faaw s
gy ge g s H afs s afvadT Ty
TN G A9 & ®F IHT 150 A8 §)

g & &% ag sz wgmr f5 faer
sna & €& ¥ fagw aaq Tifge | s s
fagal 1 &% & I FAT TIfYw 1 a1y
asql ¥ FEDITE FIAX AT 7, @
avg & AT aY 99 W & ¥feT I W
£t fggra afi g sa & foc fag=
faaifeg fad nd fs 97 & s
Frdigre g 1 gk fage ¥
AT ¥ AT WA FOA  aga
quAl §, AgT & @0 ge WA §,
AT ¥ ungen w@AT § A gwed)-
gt ¥ off F187 B, 59 ARy fagre &
oAl quamaw § faq w1 f5 sied-
g0z WIHA qAF B w7 ww 1@ § A
3a% faq ¥ fagra 70 &1 Gt &
AAfa%w 2T wrAwT W7 A § 1 WG
SieIgeez K187 q77 33 § AT A qUA
FEEINY oz IR § 1 cafou @ &
fagr=r fasifa % wifgy fs fer &
Mma Hiedlguz FFT IAAN |

a=a & & wioe) wrda g g g
wigm fs gardy faar Nfa & o as ww
@y ofiada Al ady ax aw gmedy
7 §1€ gairy 4 i 1 wwi ot A
A% g war fs wiw N giw AR § ag
T Y aag A & W9 IFA T w@ W
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[ wrmEare e

gae Hifag AT sz} &7 w1 fasqy A
meEt Qfag it aig § 37 1 w=wDfa
# wmr 27 £.fag ) Wi gE Wy s
fiyer €ifarg | ITHY gEqr GrAr AYT FEAY
feard fas AT 3a% @A & fou aw
AFT qAY WG aft are 3@ frar §
ag %3 £

off ggAT KA AoAw  (FRENTR) ¢
Jqrea® AT, A qga feA F iz
famafqumeg sgaa wraw Y @ dra
fedld or @i fag i faar v wgg
Fggiqe @ § 1 9O Q9 @G IR
favafawisa wgzia wai deiteT fadgs
Wt agt qx Safer fear § 1 <) g@ua
WA ag wH
JagT 6 § st adizgHz war W@
TN FAAME :
““The Ceniral Governmeat may
appoint such number of members, not
excceding three, as it may think fit,
as whole-time members "
agA QI g 5@ wa A ak
rd Aimfed) & fau ag uwang  aefy
8, ¥afqar ' wre gew § AfwT foT s
T AN §Y A FA N Afw A
g ey amE v a §

gy @17 7g § % grae Q@@ ax
Fead WG TEAT A1 A THA w@ o)
Jgr o A ow v wwigd)  IEk
[guia ot Ay aga a¥ faemfrr ¥ o
Mo ¥o wTTTAG WYW WEEG A1 Iaw
afafemr sul W gEl gury dax
e Y ¥ gui o, o feg oy
gmz oY Y 38% ¥ IR o FoadR-
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g dt § SAR Y F ) fiv fodidew
HTTE GIAA TWAT AIEAT F 1 AT 46 9%
fatidga o 10 @ sz A §:

“Importance of education of woman
cannot be over-emphasized. Women
hold the key to the fature progress
uf the country.” ete, otc.

fafrs dredt & AT d ¥ adi §.

Wiz ol & art #§ sg3 g R fawr-
famdo 11 Hwgrd:

““We, of course, assume that there

will be no complete divorce in these

institutions between humanities and
sciences,”

femar mfge ar arg@w dz gg@-
fAdiw 1 anar & gn & ghar & sawOa
Sl aZElE ®) a1 wT @ 0 Afwa
gul wiwa # gfrafedts ¥, ggi aw
ITH 1 |rAE g, AEH qAFIE A
greed FAAT ) fFaqr w7 qqf frar
qar g § WHI9F WIGH ¥ R¥ ET )
AT F1F0 | qrer gH gy § fs fa
& g # @ga AT Ao & a7 7§
Io0Fy g9 fealE & A7 47 qr @y 15
are ) TFigAd sas # agwcgw
qZT &Y AT AZAT ¢
“One way in which the Centre can
play a greater part in promoting high-

er education is to establish at
least”" —

at least—

“One Central institution of the high-
est standard In every Siate to serve as
an example to other educational lnsti-
tutions in the Stares.”

¥ gagr ¢ ¥t Foadided § foare
qT g fagw faen w=dt  wdfagds
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farare T 1 ot 9AY AR I Ay
ET ¥ Agi 9T gAY Fgr ar fF oaad
gAY 92zaT gfrafadt &t @9 q94 @=-
da &1 g Fead A A O AR
wesl # Ia¥) fad-dga ¥t g, s W
9T qrRargds fare s mfs griaee
ZIEY ATE ggHAA I7 weqifga @dfsw
geqrr ® & ar @F 1 gEY 6RO
# & ara¥ gru faar wf ®1 w@m, 9z
1T WIT & qF N ¥ I g
fir 3% fradY qaNgzmrr af & &
Figmr g fF w9 f@g & sa@ qud
AT FBF A FHY FH Fo 15 fran-
o7 & 71agT ¥ gfafadr 1 v §
a1 Aw TEIEET ¥ €7 I &y
Iu% Mg TG N @ AfFET @y qud
famta waifagrag w afz sq Shag
s % feg gz I gusr g
wfaen T sfagrg M @ a@r A8 &
UG.C. U9 a7 1965-66 & aiqfeam do
3 & arpeq gizd & aX & Far 781 797 §
ag GiEr a1 ATIF ATAA JW FE€ A7 1965-
66 i wrraqe gfaafadl, fagregfaafad,
gear gfaaiedt 1 qOIATST qUr gAIIE
& w7 § agq #9 7737 &K 17 | AraFy
qar & f& orgdwa & wAy # fage
fegea # gau sy @ & o fw qa-
W qg¥aa 28 sfama mt 2w & & o
SHT 66-67 ¥ T A AT W1 AIS-
RN A F1& 66 gAT A2 IR fagre
gfrafadt §1 ¥as 21 gwx & gz
gfqafadt ®1 504,166 wor fad a7
IGE AT Jo Alo WMo fralE ¥ Fad ¥
ot aft graw w1 gfrafad arzg s0-
g % o funé @ gawr Y wffeam 9
t oud gan § & wq1r & gz gfa-
wfadt *) fear frgr mqr, oo wWw
aw & g wgy ®w  fem war
waew ag & fF o@ ara A Frowa fsar,

sk 15 gme o« fewfar &
garfas, fv ©@ dear w19 Wy e
Tifge & A9 wY wHF 77T T "l
qt | § oy § A sew 6 oo @
fag® fagre w2a & w6 qag MAfrg )

uw ara K amg ¥ wgar wgm fs
gat fagre w1t @1 w7 ® sy §
afet agt us £t fage ghafad §
fafaen gfrafadt & fog fead aml @
gw @ qgt w77 ar @ & & 31 faw-
1T, 1968 WY ww saTvifea wor awt
Iargr AT &Y I w9T & fawr wwew
# 1w 7 Y wrTAw W AT A egw
o1 ff 38 9T frare g1 o 3 1 W gy
Wit a% TE frar oy @wr & QA e
¥ ¥ f5T oF Qe a0y s e gad
aeft ®T 1 g A & FTerdt g
TIE § %1% @ fagre gfrafad s
F wymAe fag swpa gfafadt
% wrgar § fr o w e dewme freafirr-
®7 § 39 1 Atzaiza €T ¥, A7 #Y o8
19 & & ox gadr gfrafad Fafeer
gfrafadt & 710 ¥ &F ot afgs sy
&1 fagre gfafadt & ot arga-wina }
agi w1 ¥31 groT § a7 F e A sfas
¥ wme ¥ gy weal ¥ agt Af wgw
wrgar § #4ifs fosr = ead agt
g WY AT G )

Tro faqer 87 wa fger w4t ¥ @
g gw et w1y d9r ot fiw
gfrafadl g7 ¥ #0T 20 sqy ¥ gl
¥ ger 3 f2¥ srdd e o ad oy
ad gfrafedt & a72r ot ¥gs €e)-
zaow & s ghit . dfer s ogan
AT qF FG A0 A § | WAz wWe ¥
¥ A fray S0 g0 T WY T A
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[#ft agar qaTz g ]

# e w3 g ST ste ¥ Y wT
s § @ Te 1T 1 wAS ) wwar
g f5 agewm @@ w1 QU @
# giE @A , @@ $L 39 4@
Gy freg usn & four fomdk grarw &
Q7 gg 417 w41 ot § e ag sy
fer gfoz ¥ 1Y § sl ame TEF d%-
g¥4q w1 g2 fear o oY agi A AN
frs Gwadaa oY wq § gwd) § 1 gafeg
# w5 WA S 9@ WRW A aTE
s |

# qrdig woTR Agw # qw g
<@ a1, I famafraed (§ agamea-
faar w1 a3 arey 0 § qEAT AN 1 F
fex o @17 Fgar fe g@ qx andlar-
gi% fagre w71 Fifgd et mifsarie &
Jeai- 1 39 foer qv #fsy gfafa 3
! g ¥g At § 99 9 amf@gEs
fagre £, aYr s ¥ w7 & Y 15 Faq
st fosadwsd & ary ¥, 10 qrag
fornsaga 91 fiwg AgIga F A A
Fur 11 qiaT &Y frgudaa & aix § «ir
¥ wgr 3, 99 97 wig s &)

. wiw g fasy & famnfuai & ¥4y
¥Y WTEA1 §, 9% FaT wxa § f A
XWYfar & arg & e 337 gan, wiw §
w7 gAT AZ A AL W (A HG6
g a% gfrafady o <@ | @it famg &
fazifaat § oF Fdt fryr ady 1 |uw
afl § A 4 § gAwY & @17 AW A 95
%3 qATAT | gA f2T 1w A w1 wY go
7 7t §, faardf @ gq qEi ® s
faqr aw Al 977 T ¥6d 1| 9% feg
a7 g8 Ao WMo Hro WY sqwERT WX Y
" § f& afl, 78t s 91 a1 AT AR
fegormdr dls @ § s aft, a@
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gl o gwar, IAw foy weawe Ufee-
fadta sgi as §, A& g O gEAT
gry N s At ag & fs saer wfesy
HEFITHT AR GaAT B WA AE &
HIGEY AT TR I WY T AN Iy
HELSEICHE R CIRL LLEE LI 2
¥ 9T fa9rT §¢ fF T7 31T 93 fafede
g 3 Afrcgar Hgnam s @ §
afe dg1 A8 M=EN a1 §eHifwar, whe €
avg agi Wt afzafafed &1 daima s
wfer & ¥ ) A9 g A aT anft,
WEF G |

o a1 ¥ gyl & weaew ¥ FgAr
wgan § 1 & Xaar @ € grag &t aw
¥ feot ¥ &€ qrg A ofewrd s ¢
& ag 5T € | o yRIEe aredt A
J qarar § st fasa & of fase & f5
o7 77 faert s o @w QU qE
IR Y, wedT ;Y | T IE e
sorst & gafas 737 @ adew @ @
g | waas fawafraea, swr faw-
faarsg, fagrz favafag@a £ oa am
¥ #Ifad, g safsq A= g3 gaar s
ggaidi § ggar @ f& s odter ¥ &
FA7 ¥IEAT §, IO ANH FTEATETY )

g ¥ & grag fgar w4 oS ¥
w01, TN IfAafadt &1 qu agaw
I AFAA F AN 9T I AE A qgA
g FT sy § wAge fafedr w
uF 197 §—FAdd $IFT—w1g oAy
i wgyamaE d% ¥ aig ¥
fax g <@y ¥ agt & o a§ fz §,
I & =X agt 093 §, gefoq Sa §A &
w3 qur famafemag &1 wot agE
faear sifge 1 gt avg & fagre ghar-
afqdt & oA FINA, R W TS
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& 1wty T oredt o ¥ aargn

s aF @ g F13%w § faa €1 ol
A FFX 7AWz | €7 g9 @ B
o ¥ w@d ge & sgm fF5 faen AN
ot fagre afrafadt & omar s« @w-
gy H@AW, WA FAA, URFOT
w1, wget A wmege gfaafedt &
AAGIT FIAT, FIA F1AG, qgOfemr @
fatry sm & 1 form aeg s afcare d
R QM Is71 HHiar a1 IgH fa=zifaem
®/ #) f2d 9@ § 9 q@ A FrEAay
F1 oY fairg ggmar 34 F1 geq ww® @
¢ A @ gF srar  fs O dwfadga
faeew & agr N A fagzem § faar 740
ot I A gureh qt Franfaai & § sfes-
faftes straar 1 7Y 7Y fagg & faenifaay
¥ o QG 1@ § qg A N B
**SHRI J. H. PATEL (Shimoga) :
Mr. Deputy Speaker, Sir, we have, under
discussion in this House, the University
Grants Commission (Amendment) Bill and
the Annual Reports of the University Com-
misslon relating to three years, [ do not

agree with the provislons Incorporated
in the Bill and as such, 1 oppose It in

toto.

On golng through the Bill, 1 find that
redical changes have been proposed In the
structure of the Commlssion, delegating
more powers to the Government nominees,
This Is not proper inasmuch as we have had
bitter experience of Government offlclals
misuslng wide powzrs given to them.

Secondly, I am sorry to say that we have
to discuss both the Blil and the three

location for education is woefully Inade-
quate, I fail to understand how this amount
would meet the requirements of university
education,

As regards the varlous stages of educa-
tion, I regret to say that there is no proper
correlation between the primary, secondary
and higher educatfon. On account of this,
when the studcnts come out of the univer-
sitfes they prove to be misfit to the
soclety,

The present educational structure is such
that only a few can get higher education,
The wide disparity in the economic status
of the people and the English type of
education have led to the creation of two
classes of people—rich who enjoy special
privilees and the others who are denied
these privileges, Another noticeable feature
is that a close contact hetween the people
and the educational intitution is lacking,
This is not good for the progress of the edu-
cation,

I am sorry to say that the Reporis of
the Universlty Grants Commission are like
the Reporis of the Joint S'ock Companles
glving only siatements of income and expen-
dlture, The reports are dull and drab
and do not contain any intersting features,

Just as brain Is important for the body ;
80 Is the University for the country, For,
the country’s future depend< on the way the
Universities functlon.  Unfortunately the
Reports of the Commission give a dismal
picture, If the country is to prosper, res-
ponstbility lles on talented and experienced
lecturers and professors who can mould the
students personaity. 1t Is sad 1o note that
the Reports do not mention a word about
the direction jo which the country has to
go. Itls, therefore, imperative to have a

listic educational policy and a proper

Reports of the University Grants C Is
slon together, This shows how little impor-
tance we are glving to education,

Thirdly, the Government made a provi-
slon of Rs. 18 crores for higher eduocations
for the year 1968-69, When the ppulation
of the country is 50 crores, this budget al-

perspective planning for lis implementation
during the coming two decades.

The available statistics polat out that
there are 22 lakhs of Uniyersity students
who are studylng in varlous branches of
education. Is It not eciseatlal to make a

**The original speech was deliverd o Kannada,
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realistic: assessment of the man power re-
quired for the various fields of activities in
the country and they determine the optimum
number of students to bz trained for the
purpose In each field, so that their services
could be avalled of in the economic and
soclal development of the country in the
best possible manner 7 The Government
have not, so far, given thought'to this,

The Report of the Man-power Study
Team was submitted as early as 1967-63,
It4s only now that the Government are
thioking of implementing the r da-
tlons made by this Team.

I am unhappy to say that in the matter
of education we are strictly pursulog the
British pattern, It ls strange that this
pattern is being followed right from Lok
Sabha and High Court right up to the
Panchayats, We are slaves of English., This
is discouraging and disappointing. It s,
absolutely necessary (o remove English from
all stages of educatlon, and to replace it by
the regional languages, Only then we can
hope to progress. The continuance of
Eoglish perpetuates privileged classes, It
s high time that we dispense with English
once and for all,

It is of paramount Importance to eradi-
cate the evil of widespread student unrest
now prevalling in the country. Just as
medicines are being invented 1o cure dl-
seases, 50 also have we to find out ways and
means of removing the malady prevalling
in the student community. The responsi-
bility does not lie only with the Parliament
and the Judiclary, The University has
greater responsibility to deal with this pro-
blem; Eogineers repair bridges, doctors
cure patients : In the same way, the uni-
veraites should solve the problem of students
unrest. Mere conferment of degress is not
enough. They should see that the degrees
serve some useful purpose in life.

India is an agricultural country, But
Httle importance has been given to the

tcaching of agricultural sclence, Minlmum’

qualifications are precribed for
cnglineers and white-collared jobs,

doctors,
But po
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such qualifications are prescribed for agri-
culturists, with the result, that they follow
outmoded and outdated methods, of cultl-
vatlon which yield very poor returns, When
milllons of people are under nourished, it
Is essential that top-priority should be given
to augmenting food production. This can
be done scientifically provided a large num-
ber of agricultural gradvates are trained,
I feel that the Government have only recens
tly started paying some atteotlon in this
direction. Another important field to which
the Government should pay heed Is a close
and proper llaison between the agriculiural
scientists and the farmers, so that the farmer
should teach the latter about the latest and
sclentific methods of cultivation.

In proper and immedlate steps are not
taken to remedy the numerous defects exising
in the educational sphere, we cannot make
any progress, It {s necessary that we should
draw up a long term educational plan based
on reallstlc assessment of the needs of our
country and it should be Implemented fully
and vigoriously, Formulatlon of plans
should not bz left in the hands of bureau-
crats, who live in isolations have no contact
with the people. It should in fact be en-
trusted to the peoples representatives, whn
have clear understanding of the con-
ditions, problems and needs of the people,

1 therefore, reiterate my earlier sugges-
tion that English should be banished from
the Indlan soil. Encouragement should be
glven for the development of reglonal langu-
ges so that the country progresses, The
Plan should be effectively Implemented and
the amount allotted for the education should
be properly and fully utilised, Having sald
this much, [ oppose the wvarlous provisioas
in the Bill and express my dissatisfaction on
the working of the University Graots Com-
mission,

SHRI HEM BARUA (Maogaldai) : k.
have gone through this amending Bill and
1 find that this seeks to amend certaln rules
governing the UGC, But then [ also find
that these amendments do pot change the
basic characier of the UGC.

Under the proposed section 5 (2) (c),
persons representing industry and commerce
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¢tc, will all be there, But I do not want
this, Lwant the universities or the higher
centres of learning to be consigned to the
care gf academliclans., There should be no
representative of industry or commsrce, No

SHRI BAL RAJ MADHOK- ‘(South
Delhi) : Only aspirations and ..not :opporta-
aities.

SHRI HEM BARUA i Mi(h‘t-"be 80,
Freedom has opened the floodgates of aspi-

body likes the sight of pot-bellied people on
the dais of a university or enjoying positions
of power in a university, It should be left
to academicians to the universities
or the higher seats of education. But do we
have any such instance here in our country ?
We have not,

I'have always felt that the UGC has
been serving this nation as a post-office
counter and nothing beyond that. Is disbur-
scs the money to the affiliating colleges and
universities, which it gets from Govern-
ment,

AN HON. MEMBER : The whole

Miolstry is like that,

SHRI HEM BARUA : 1 feel that the
UGC must not function as a depariment of
Government, but it must function as an
independent body. At the same time,
it must tackle the problems that face
our education today, which are too many,
These reports are unfortunately bllssfully
silent about the problems and about how
the UGC proposes to tackle them, In the
reports we fiad only mention about disburses
ment of money to cerlaln institutions, Money
alone does not solve any problem.

It Is true that the UGC and the educa-
tion Mioistry are handicapped by paucity of
funds, and 1 would beg of the Finance
Minister and the Government 10 give more
mooey to education and give more mooey to
the UGC so that the problems that face
oducatlon today might be tackled in a pro-
pet maoner,

= The reports have also pointed out that
there is an locrease in the number of stodents
in the universitics and colieges. Such increase
is bousd to be there, because India is a
growing country and India is a developing
country, and freedom has opened the flood-
gates of aspirations and opportunities [ur m
m"

V. RA®):
. ]

rations for this country, and mofe stydents,
and more young men and womgn would like
to have education. There Is pa_doubt about
it, Therefore, this Increast in lh; number of
students §n lha unlverslms or collcm is
a very natural phenomenon. So, the aumber
of universitles should increase in this couatry.
The rxlsllmg number is too Iuadcquue o
cater to (he needs of the students, . those
boys and girls who want to go to the unlllqu;n
sitles for higher cducation. Therefqie, we
should have at least 250 or 300 unlversities
in this country, Dr. V. K.R.'V. Raqls
himself an educatlonist, apd I hopn he
would look into this pmblcm and create
more universities, I do not belleve in the
dictum that proliferation would lower down
the standards of education. If there are
more and more of smaller universities, ih'ey
will maintain the standard of educatlon aﬂﬂ
at the same tim ensure,.

SHRI ATAL BIHARI VAJPAYER
(Balrampur) : Not necessarily. :

No, 1

SHRI BAL RAJ MADHOK
do not agree.

SHII HEM BARUA 1 Provided
the smaller unversities are ‘properly
managed... ) o

SHRI BAL RAJ MADHOK : 'l'hlt 1 t
very big ‘H".

SHRI HEM BARUA : There should
be more universitics In this onl.lnlry,
but they should at the same time be pmperly
managed by the UGC or the Govéfoment ;
I do not know who is responsible for’ manag-
ing the universities, I am not one of those

" who believe In the idea that haviog more

universities is not good for this country,
The creation of more universides would be .
good for this country,,,

THE MINISTER OF EDUCATION
AND YOUTH BERVICES (DR. V. K. R.
@ood universities,
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would more universities Increase the standard  replace it by the money of the poor

of education but they would also at the
same time ensure  discipline among
the students in the various universities.

How does the UGC want to tackle this
problem ? According to the report, by
expanding existing facllities, They do not
want 10 open new universities, Existing
facliities must be expanded, They say
there should be restricted admisslon. 1t is
a good idea ; at the same tlme, there
should be provision for absorbing the
youthful young men and women in other
frultful avenues of life, Hence there should
be more vocatiopal lnstitutions, We do
not want lo create an army of vagabonds In
the country, It is a fact there s ove-
crowding In unlversitles, but 1te problem
cannot be 1acklcd by more wishes,

We have the plan, The plan should
have a manpower hudget, According to
the needs of the country, education must be
imparted. There is also often a conflict
between the courses of study, bLeiween
the humanlijes and the sciences, There
should be none. We want young men and
women to take up humanitics as much as
we want them to take up science and
technology.

Then there is the problem of siudent
indiscipline. It Is a pity that you have 10
persuade lnvigilaiors 1o take up that job in
examinatlons, 1 do not say all students are
responsible for this ; only a wvery small
section are. You have the instance of
Vidyasagar College in Calcunta, When it
was altacked by rowdy elements, it is the
students who defended the college. That
shows that the majority of students are
right«thlnking, Therefore, 10 oversin.plify
the problem would not be right,

Then there s a tendency to say that
students are worried obout their future and
therefore they aro rowdy, Those who are
worrled about their future would be very
busy with thelr studies ; it Is those who
are pot worried about their fature who go
about destroying property, A bus burnt
or laboratory destroyed is 8o much national
property detstroyed ; it Is so much part of

texpayer, ‘Therefore, this 1s a very serlous
problem and should no be oversimplified,

Again, these boys and girls are teen-
agers, Teen-agers do not wory about
their future they have other problems to
tackle,

The problem of student indiscipline is a
social and psychological one and has to be
tackled on that basis, Educated unemploy-
ment Is mounting in the country. The
Finance Minister of may State sald that
after the Fourth Plan, to 1total backlog of
unemployment In the Siate would be 14
lakhs. WMaturally the boys and girls get
restive. Therefore, the Education Mioister
should Instruct the planners to see that we
plan our programme according to that,
according lo our manpower budget and
according to the needs of the plan. The
plan should be formulated in such a manner
as to glve avocation and occupation to the
rising generation,

SHRI LILADHAR KOTOKI (Now-
gong' : Mr, Hem Barua has obj:ction to
the bringing in of representaiives of various
professions, Industry, business, etc., into the
University Grants Commission. My submis-
sion is that the eniire purpose of this
amending Bill is to give greater authority
to the University Grants Commission, so
that it can fulfil the task and the objective
for which it has been established.

SHRI HEM BARUA 1 My point was
that the managment of an institution
should be given to the academiclans entirely,

SHRI LILDHAR KOTOKI : Mr, Hem
Barua himself, a liule later, sald that the
greatest headache before the Universities and
the soclety as @ whole is the growing un-
employment among young men., 1 would
go a step furiher and say that this indiscip-
lne has got a diréct link with the frustration
in the minds of the people who are coming
out, or are about to come out, of universities
with degrees. They fiad that they are in
an ocean without any support, and that is
why they take recourse lo the anti-social
activities, for which, of course, there are
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other reasons also. Therefore, it will be a
good experiment to see that the University
Grants Commission gets a pew content and
purpose so that it can be more effective in
achlcving the objective,

The Education Commission, the Com-
mittee of Members of Parliament known
as the Sapru Commitee, and also the Esil.
mates Committee of the Lok Sabha recom-
mended that the University Grants Commi -
sion should. be given adequate funds and
authorlty so that they can act as a co-ordi-
nator of the enir educational programme
of the country. Today we are at the cross-
roads, in a dilemma, While we want to
glve autonomy to the universities and States,
at the same time we want the Centre (0 have
full r ibility for guiding the ecducatlon-
al policy of the country. At times, even
in this debate, it has been suggested that
education should be made a Concurrent
Subject. The Education Commission, the
Estimates Committee and even the Chairman
of Ublversity Grants Commission have
pointed out that it is not so much a question
of brining it within this or that List, but
a question of creating an  atmosphere in
this country whereby the varlous universities
and other institutions are given proper gui-
dence by the University Grants Commission
with the grants that sre placed at its dispo-
sal by the Government of Indla.

15.54 brs.
[SHRI K. N. TIWARI in the Chalr]

So far as the grants are concerned, the
condition today is that the lnstiiution or
the unlversity concerned ,must provide a
matching grant, MNormally it is 20 per cent
and occasionally it is 50 per cent. I want
that this matching grant conditloo should
not be there,

DR. V. K, R, V. RAO: It will
go for speclal purposes under the Act,

SHRI LILADHAR KOTOKI : T bave
got another special pleading to make before
you, and that is regarding women's educa-
tion and students welfare, programmes, It
should be an outright grant, the only condi-

tlon being that the scheme put forth by
the college, university or the imstitufion
concerned should be acceptable (o the
Unlversity Grants Commission, On that
basis If grants are given 1 hope we shail
be able to redeem our pledge 10 accelcrate
progress of women's education In this coun-
try provided for in the Constliution and
the directive principles. We had accepted
it. Time without number we bave discussed
it. But for want of proper attention and
adequate funds we have not been able to
go forward with this programme,

I request the hon. Minister and the
U, G. C. to expedite the establishment of a
Ceniral Uglversity at Shillong, It wasa
commitment by the Central Government, It
was approved by the U, G, C. also but due
to some technical difficultics it has not yet
been established, May I submit that in the
meantime the Assam Assembly and Megha+
laya Assembly have passed resolutions.
authorising the Centre to bring forward

y legislation,  Therefi the Bill

may be brought In expditlously under Artl-
cle 252 or entry 63 In list I if they want 10
make it an Institution of National importan-
co. The place is sur ded b}f a ,'
population and abounds in natural resources,
It has also 1o face natural calamlties such
as floods, earthquackes etc. qulte often,
The Unlversity at Shillong may be made an.
institution of speclal Importance if they so.
desire,

The Education Commitice Report has
ItseIf devoted some space to cducated une
employment but they have advised caution,
Beven years have passed since thep and we
have seen the gigantic proportions that this
problem has taken in this Country. - Who
else other than the Education Minister can
take the responsibility for 1the students in
this Country T It is not good to say : there
is no employment that I can create; it Is for
the Industrles and the other depariments,
That §s techolcally correct. But tlll such
time as the problem is taken care of by.
those departments, the Education Minister
has to take this trouble and reduce this un-
happiress, He may inadvertently ask how
long the will be there ; one hop. Member
refered to It 1 do not take it serlously... |
want him, as an eminent ecducationist to
continue to gulde the policies and remove
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those difficulties in our educational system
and save our soclety from the growing
menance that is uofortunately attributed to
the student community, 1 feel pained at
heart when It is attributed to students as
such by people without caring to find out
or analysing why a particular section of the
students behaved In a particular place in a
way lo which they should not have b:haved,
We have to find a remzdy for that, Unless
we approach the problems of the stadents
with a spirlt of understanding and a sease of
sympathy we shall not be able to solve their
problems by any me:thods of coerclon or
anthorlty (Interruption). 1do not consl-
der this problem to be such that we can not
find a proper sclutlon, if soclety as a whole
and all the political parties take a pledge to
act in a co-operative manner in dealing with
this problem and the government also came
forward with adequate funds. So that we
can make the lives of the students tolerable
when they are in the universities, sohools
and colleges, and they can find that they
have got a purpose for having this education
and can avold all troubles, so that when
they come out of the Institutions afrer they
fiolsh thelr particular courses of studies,
they can become useful cltizens In the
country and they need not do such things as
they are forced or compelled to do owing to
chrcumstances for which we ourseleves as
soclety and the nation are responsible, We
must acknowledge that responsibill

16 hrs.

I hope that the University Grants Com-
mission, with tnls new organisation and a
new sence of awareness that has been pre-
cribed to them by successive Commissions
and Committees, will rise t0 the occasion,
and supported by adequate grants by the
Government and also with the co-operation
of all sections of the people in the country,
will come forward to foster a real natlonal
education In our country.

SHRI RAGHUVIR SINGH SHASTRI
(Bagpat) 1 Spoke in Sanskrit.*

SHRI N. SREEKANTAN NAIR (Quil-
Ion} t Sir, we all mopt that aducation is
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the cornerstone of clvilisation, but in India,
our educational system Is llke a street girl,
Every one wants to have something to do
with her, to possess her If possible or at
least have a go at her, but nobody fs pre-
pared to take the responsibility for the lssues
or for maintalning her in future, The edu-
catlonal system Is not owned by the Union
Ministry, They say It is In the concurrent
list. Higher education 1s not owned
by the State Governments, They say, It Is
the concern of the UGC and the Unlon
Ministry. So much so, the lssues-——the uni-
versities and colleges— are llke street boys
girls. The usual term for chiidren born out
of wedlock s bastard. They are bastard
productions, Each unlversity goes on its
own way, The UGC goeson in its own
way, Ministers who come one after the
other make thelr own declarations,

If you look Ilnto the procedure we
have adopted In the educational system,
we started with the three— year engineering
course, There was a protest. The UGC
suggested four-year technical course, 7
unlversities rushed 1in to siart four-year,
courses In eogineering, Then all of a sudden,
one fine morning, the minister comes
forward with a statement that four-year
course will not be accepted as a proper
course, What happened 7 There was a
great agitation In my State, and myself
along with all the members of the Syhdicate
were gheraoed for 8 hours by the university
students who thought their future was in
danger. Such experiments without * any
regard to the future of this country, to the
civilisation of this country and to the future
of four younrgmen are made by the UGC,
by the Ministry and by everybody. We have
to face it, at least those who are educa-
tionlsis hawe to face it because the UGC
have a lot of favours to dispense with,
There is a saying in my language that only
arich man will be invited for a feast,
Those universities which are rich, which
are really affluent, they will get all the
grants ; those universities which are pearer
to Delhl'will get all the grants, and pot
the far away universities,

Then, new rules are belog made every

*The Member d.'ld nal furnlth the tram]atlon ln the Hindi or in Enoglish of his speech,
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time, Yesterday, our Minister was saying
that pew universitles will not be given
grants, Earller the Ualversity Grants
Commission decided that there must be
more unlversities on the basls of history,
tradition and linguislic development, So far
as Kerala s concerned, it was'buggested
that there should be two more universities,
Cochin Unlversity and Malabar University,
Now the Minister says that there would
not be any new university, This kind of
tinkering with the decislon taken earlier
should be done away with,

The States cannot consider the
possibility of surrendering thelr rights over
education to the Central Government
because, unfortunately, the Central Govern-
ment is domlnated by Hindi fanatics, The
North Indian people want to dominate the
South Indlans and they resist, So, the
linguistic formula will be some sort of a
compromise,

In this coatext, I will have to refer to
Tamiloadu  because the people In
Tamlinadu are equally fapatical. [ do not
agree with their views, For example, Shri
Kandappan was saylog : we do not want
common glossarles for  sclentiflc and
technical matiers. | say that we want
commoan  notatlon, comman techoical
terms and a common glossary. I certainly
believe that if a high-power conference is
convened with all the Educatlon Ministers,
Vice-Chancellors of universitles, members of
sentites and syndicites, even though it may
cost some money If such a conference is
convened 1 am sure that the vast majority of
the coaference will conced: that there
should be one commoa technical
terminology, one common glossary and one
commaon notation aod that should be
in English. Suppose a post-graduate

dent of Tamiinadu goes to mest a
post-graduate student of Kerala or Andhra
how will they discuss thelc techalcal
problems if the notations are differenr, if
one does pot know the potation of the
other T Therefore, at least for technlcal
subjects there should be a single glossary,
single notation and single phraseology in
spite of what our Hindi fanatics may say,
If they still insist, either we have to bid
good-bye to them or we will have to fight
it out with them.

Then I come to the question of grants as
favours. As has been pointed out;
most of the grants go to the Ceotral
Unlversitles,  Then they dole out graots
here and there to some university or
other. That practice has become very
unsatisfactory. There sbould be some
rules or guldelines governing this,

Then, the UGC have several schemes
for raising the standard of education,
Improving the conditions of service of the
teachers and so on. But they do not
approach the problem ia lts entirety, They
do not see the questlon In its entirety. For
instance, the UGC wrlies to all the
universities we will give you grants for
the first five years. What will happen
after the first five years ? They do not
coosider that quesiion In its entirety, Both
the Centre and the States will have 1o
conslder this question. After all, you
cannot close down any college or deny It
asslitance, so, why do you not honestly
say that the Centre will glve assistance
every year to the varlous universities ?

Coming to the Kothari Commisslon
report, everyboly swears by it, Whether
it is @ three-year course, four-year course
or five-year course, everybody swears by
this Report. It is true that the teachers
must have higher salaries and  their
workload must be reduced but where Is the
money to come from 7 Then, the standard
of education must be maintained, All
these questions must be gone into very
thoroughly,

Now the UGC has no control over the
various  universities and the Central
Gaovernmsnt have no control over the State
unlversitles. Everyboly wints to swear their
own soverelgnty or at least thelr own
independence,  Then how can education be
canalised, controlled or  systematised ?
Therefore, some formula has to be devised,
A common vocabulary, common technical
terms, common notation, and glossary can
be agreed upon by all the reglons If a high
level conference on the lines suggested
earller is convened. Then only the distrust
and mutual suspiclan wlll be removed,

Coming to the last question about
medium of instruction, every BState has
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power to have its- own medium of Jnstruc-
tions and you cannot impose any Central
decision on the States. Yet in our Kerala
university I made a statement which was
condemned by every Malyalam fanaiic, that
our university would be the last university
in India which will introduce Malyalam as
medium of higher educatlon. 1 want the
higher education in vernacular medium to
be held off as far as possible, because the
moment it Is introduced there would not be
any cohesion between one State and another
State, and we would be cut off from the
international education system, Therefore,
let us be patlent and put our heads together,
Let us convene a most democratic
convention to declde this question and let
us be more fcar with our money and let us
disuribute it equitably to the various centres
and areas and let us prescribe uniform
standards,

Lastly I would insist that impositlon of
Hindl should not be at d —not your
Hindi the present Education Minister’s
Hindl, but the previous Educatfon Minlster’s
Hindi and the Hindl of the Government
of India, 1 think then only we will be able
to raise the standard of our education and
bring some common system in our educatio-
nal set up insthutlons,

SHRIMATI ILA PALCHOUDHURI
{Krishnagar) : Mr. Chairman, Sir, I welcome
this Bill that is before the House, There
are very good points in i, but there are
cerlain things that agitate the minds of
the people about education now-a-days,

Flrstly, 1 would llke to speak about the
North Bengal University. Nepall has been
considered to be a subject of study at this
University, It has been the demand of rhe
Nepalli speaking pcople of that area that
Nepali be Included in the Eighth Schedule
of the Constitution, There are 10, 22, 210
Nepali speaking people according to the
1931 census, Mepali has {ts own lodigenous
literature which Is rich and beautiful. I
hope Nepali will be glven its due place in
the universities and it will be Included in
the 8k Schedule of the Constituiion, because
1 thiok the people have a right to that.
When | speak of the North Bengal univershiy
today 1| speuk with a very heavy heart be-
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cause the North Bengal Unlversity has been

closed down, Then we come to the
Jadhavpur university, This also has been
closed down, The Bengal Epglneering

College has been closed down, Whatever
has happened there has happened because
there has been a terrible Influx of a certain
kind of iIndoctrination that has made the
students do many things which they never
dreamt of doing I will submit to the Educa-
tion Minister and to the Education Ministry
that wherever the National Flag has been
desecrated, torn and trampled upon and’
whetever Gandhijl’s portraits have been
burnt and Gandhian and Tagore literature
has been burnt, [ think, the picture of
Mahatmaji must be restored and the na-
tional flag must be restored on these Insthi-
tions. The instltutions cannot just sit
back and watch the national flag being
trampled upon, The Ministry must take
a strong hand in It and see that it is done,

I would now like 1o plead with the
Miaister that the grants from the UGC given
for students” welfare and for women's educa-
tlon should not demand any matching grants
these should be outright grants. We need
to do students® welfare work on a very large
scale if we are to overcome this fecling of
frustration in the students, So, I would say
that there should not be matching gramts ;
make the graots outright,

Sir, the UGC gives the grants for the
remuneration of the Professors and teachers
but they do not get this o time, Let the
UGC keep some sort of an eye on this,

About women's education, my hon,
friend just now sald that the Report of the
Committee of Members of Parllament on
Higher Education has said:—

*The importance of the education of
women cannot be over-emphasized.
Women hold the key to the future
progress of the country.” ’

Then he sald, ‘‘etc,, etc.” It Is quite true
that when it comes to speakiog about women
in india, we have all kinds of et ceteras.
Women are Devis; they are to be worshipped
and everything is to be dome for them.
Dr, V.K.R.V, Rao : They arc also fearcd,
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SHRIMATI ILA PALCHOUDHURI :
No, never fearcd but loved, I hope and hel-
ped to go forward, without hinderaoce.

However, when it comes to women's
education, the UGC has not taken as much
trouble over It as it should have done, 1
mysellf am connected with two institutions a
college for working women In Calcutta and
the Krishnagar Womens’ College. The first
one, runs in the evening, It Is running with
great difficulty. It has no premises of its
own; it gets no kinds of grants because It s
required to make matching grants. 1 must
commend this college to the knowlegde of
the Education Minister and ask him to look
Into this.

We have just pow heard a very beauti-
ful Sanskrit speech, A Sinskrlt Unlversity
in Nabadwip had been mooted a loog time
back bat it pever came about In Mabadwip;
1 think, it came about in Ujjin or some-
where else, But Nabadwip the very seat of
Navya Nyaya, Is a place to be considered
for a Sanskrit University, I think, Sans-
krit Universitles did have wery won-erful
curricula, 1 was looking at a very beautiful
old manuscript and the House will be inter-
ested 1o know that in the curriculom that
had been envisaged in & Sanskrit Navya
Nyaya university of the old days, in which
Nabadwip had a very great part to play, the
facultles they recommended were.—

“ferew, fawma, gaA, Aana, aifge,
Y U, dila, 369, e,
wa1 faarn, s qufaan

This was the whole Idea of the curriculum,
If we can evolve this kind of a curriculum
in all universities and colleges, much of our
trouble with the students will be over, I

think.

Lastly 1 would like to mention that
education must be connected to some kind
of a vocation. I think, the hon. Education
Minister had sald some time ago that durlng
the birth centenary of Chitaranjan Das that
Deshbandhu Das was going to be commensu-
rated by a vocational iomirion that would
train the students in some vocation at the
end of their university career. I hope this
will come to life in West Beagal where ft is
badly necded, and Hon, Minister will give
on assurance,

1 hope, the UGC will grow from strengt
to streagth and give outright grants forh
women's education and welfare of students,

oft frwd (gfaw) : anafy of, ow
gt wfs A sgrarfe qurqua N
aftww afews ff @it 1 g i< ofewn
w1 fama gY &Y aff awar | ¥fex gwr-
of oft, & o6 W sdm Ay war § fe oy
T3 ®1 A< ofewn w1 s, @ gan
21 a¥ QI Wi ofteww ®) @l w6
anT gar & ) -

nYar usq & & avan gl dar fe
Frq Ay § g i gt M ¥ e
F faaer fe afven & aga o &, oy
qifty, 71 @), g St a1 faeq oy
g A grwr 2w & aear qnif oY
e Afyes AN § | gTFEe A A
ey § wd Y fadwi A1 gy, 3% M F
TAEIT ®T & 78T fHqr 0 @t gl
ag Mm ¥ 0N ge v@r § ag gEA
afeam &1 2 &1 A fFar ) ;E awg
w1 wa & quwar g A wna # Qar
=Tifgm

ga ¥t mawdt fagfeat dz Al
T and | afy argT § qftwq &, 39Ty
a1 gfaw § w1 asel N a1 qwd §
a9y ¥ Ay wifgy I¥ WA ¥ aAnw-
qid wT a1 qfge 1 gfeg gard W
foretr & 9a & WX & g Qv waed %
fe ot gg agy ® @ H wg W
FieHETa $< YT AN FE gAR gt AvGw
¢ I g Aw aF |

w1q A § fr aar § sdre e
# agt w1 N wigeg 9r 39 ¥ faday
g fger€ wral off | 30 A qyFaw
Ddfta ¥ g€ ww AN IFT dAw 9@
"t ar aeh ff A X & wisP
araar g1, siafas foar qudt § &
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wrsafas framefior & g1 dar §3
agsmar fs ag QAEHEsD & 8 e
g7 g1 9% s o) 3q qvmr § wgT wr
¥z TW ¥ 9% T Y ¥F AR T qqAw
HEYr AT AF AT T §F | XY T WY
Xad g fo & fada) armsi & Fereyr
®! 3TAEqT HT WIT FFAT ISTAT GATE |
ot wrew  fe mrar § Qedte,  @faa,
FF O A7 Iy Ay Frad i §
HGgaa & ITA W@ F wear ad
g 1 agi #1 wfegan § a1 ar faad
sFar< Arar # areafas faar i gsw
fagr o) Qdt @Y 3z AN F Pt A
T gRdY TRART WNF H@AT  ATAEE
gl ar, 93 fr &9, Aftw, adq e
wan fag avg & weg 2w & wrrs
w ¥g wEega ¢ Wk Wi
wrqrst & faq geqa &1 wA ga afa
AAEaE § I@ ag AINT W7 oy
aeg foxeft gfaga waret e &
foq sfzr wrar ®Y we@ w@Ar o)
catfog Mar & oF 7T A1 W & A
facaca@ I EF Mo F oo
us faafaaims 1 & amwar § s &9
1 g4t ot ¥ wgr 5 frwez wlasg & atg
fagafaaraal & sqroar 7 & awfr
afgst & gfrafaet 2ar qafes 7 @
gear @y mar &1 & fafgszar & a&le
nar & foq asn os glrafadr w1 oY
wim § Iar sqr 0 ) F gawn g fF
qar & giT 9w adF § oA A
feqr war § 1 mar %1 fasafeawg &
foq M wiv At § wg wera F gy
gray Ot faeafegeal 1 fex ¢ 99y
ag fax gar &1 Mar & N fafaamg
€1 g TF dar faerfearss § o ange
& frdal Araes A w9y ggt Weamw
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& e §1 1 agi fRasit swrara) A
NI FTA & gerH suaEqr g4 & wgm
fr st w1 faasfagien s & g,
wfw, faey stc fexssr 1 Do
¥ @ AWM A G g fe
A fa¥ worsz faew, @i, g0 &
fRaser & & & wieg &y argg @
fad § ag stz Y & goar & wynaF
&Y afus g

T wIw ¥ agt qa w afR-
afadt &1 M oF e darger T -
wrar wrar § 49t afmafadt § o &
ferq wdt srgar 1 Mar # gfaafady e
%! fafgezar & aqes §f oA wifgr
98 ®1 & qiqag gfrafed o1 e
fazafaarsa dar 4§ @11 wfzg  w7ifs
& Mar & fog &0 &ideree gfafed
g qgm 1 Mar 7 fafose feafa WY
1T § T@d gu @ 9 fe ame ¥
feart gt feqa § ol g & «al =
W QA% ET Par § I@ ALT W
g § wad gy agi F fag o famw-
faaraa &t =1 g1 71 Afad e oa-
e ar faarf & a1 gfqafadr @@ @
WA AANF F FAT FA IT W ¥R
fefees far@mr ? wzi for afrani w1
JeqURA AT § I F ITE@T B ARAMGA
2 gy Y wdw § 9 3w W fawo}
g%a § fasafaareg ® 37 w1 § Aaea
A Arasary 1 wafeg Mo & Iy
%) sqr ¥ @y go afz ag 07 -
frafor wida & eqmoAr g @) 3@ W
STTET GIAAT § AFAT § | W< qg0 AR
AIqTS ®Y AreaATET W Ay wrovw ff A
3T ¥ SITT AT [ AFATLY |

DR. V. R. V. RAO 1 We have removed

the Occonographic Study Institute apd es=
atblished bt there In Goa.
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ot frie : Sa8Y wmATrO gR § O
w fog & wgar fs Mor &1 0 dx g,
agi & oMY & Fgrfefees & wam F
@ gy Fg fRaAt warst @ ogf-
afft frasfi &1 w9 q@Ed §in fx
Mor ¥ aga ¥ Sin gfeadaa 70 dE-
My oad § 9g AEFWT &7 T 7
%@ ag ez aAwT AU QW F 9w X,
afew ag wifws, warer e go ume wo
+ft e ¥ waifF 99w oF wror ar)
qefer amd § foar & o7 § o ¥fc-
genqrag tar a1 f5 §x gdfea
wrarat &1 717 I Y fawar qr) W@
faw wrar &1 T ATgY ¥ 77 IW@ WA
1 SN FT FFT T AT forg ¥w W Aw
AIqT IqA A A1t 4 qgi W A Q=
Lo

Herar ) sgmwgm ¢ f& afz
e ¥ g@ g ¥ fasafaares & eqran
@ gmd N owedw  adwd
fafred) & 3u% fag fear saafa)
asw@ @ ag Agl ¥ faw aFt w@ife
fawly Weral w1 AFW YA F T A
fadei & gmt gmww § IAH AT W
ag w=H a@ ¥ EW KT qEA
s wifoe st 2w & wgi w7 T
e §, dfe agi gurk yogaTaTE ¥ aga
¥ wHQ § Faae) DT qrar w o
§ad

% mada weed ;7 & fas sudt
g X

ot et : agl @Y A Sy faded
o ¥ TEM WA S AN § | AT

:twﬂm'fﬁfukgm ™ Fwdt
1

% g4} agey & vgar aEgm fe fan
A6y % uw g2w § & ) el F
AT § ag qgd ora &, o0 ogy sman @
ag sneNT ¥ onar § 1 arer wgt 9T A
wuf g @ ¢ wrag gad & wfadt g
g

' aarafy wgleg @ a1t wFAr andt
]

oft forwd : § wigm fe ¥ o gwe
dtan afmafedt & ot & §, wawr o
FET § 3aN) WY gu, IV awww A
TFAT Q|

ot gomo afear (wtedt) : gumfy
agrg, Aradg A4 AERa N faw o0y
§ va% &g afqafee grea sfawT w1
da fedtet oz gq grow § wwi @ @
¢\ % foq & daeg £ a3 §3 A
AT FIAT AT

qg §eqr gAre 3T ® deRTd €Y Al
TR A AT BT W ATqA TN A
deqr 41 SEd) O @w aoar W
gre| # afY ard) g faer drrew & fog
Wydaa

ot guTH Tw AT W Wy aY § g
ot guet 91§ gvar swwa Afl fremrg
tar wifs o= worr (2) & wa-werg
(v) % four § f5 ) arfemer dze Tad-
¥z & mfady git st wmra (3) & wm
nar § fe 3 wArer Y FeAT g
aF Yredy i 1 ag areE ¥ ¥ w
ager AN gid o) dze AT €7 pear-
THIT 1% &3 | A9 553 § 5 go oile
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[+ o wo Farfrar)

|, srAAr andt § afes o oo 9
Fiiard W@ fas & g vt Y, sEW
adyar g 7 fe ag @ STAX few
A T AN AT FF v §F -
faw w19 ®40 | 797 g@wazg ¥ Friavd
far s G H N ot ? fogazg @
o faw 3o o § IHE g wTHE g N
fearg 78 3a ¢ 1 wufee A0 mgAr §
f& g Tawr A1 AAAAE wFRETT
gu&! TAg T arfe e w1 wfor R
A uedly fomr s, sefedl w1 3|
¥ ggmmar fasd | aEYaeg ardr ) ga
®1 AT WAIT TF, 9 {4 a9 & @AY

g

fimear #Y %t &€ sfawa fgwa frg
o ) wifed sfawa o wEd A
segeran ¥ Frgam gan ar o 99 sed
ful¥E & aft a=et Fsefy wF wG d¥ 1
@ 2 & a1t § ow aifediz § gaedi
® &% ot & @ Sl A gweE
fod ¥ areft a% 3% A A Faert wavey
3 ot wqm AgY Iz § ) 9gHT I @
fwar sr wifge a1 ag s @ faer
fedr oA %1 far srar wfgd g1 =4z
wie gfqafadt famr agam & & o ¥,
wk nY § faar waey ¥ ate R
agaT A g wIA G Fowg § WX A
1§ &g wiw o 1 Ju e ¢ fs
et sfagT ¥ s gwm fz¥, saN
g eET ww arfge o 3w
guifas faat & X ¥ GwaEw w0

wifgu

ez foar Agien AN & qw Aga
wwdr ara oY @ | I g ardm
7T NT fear a1 I ¥ garfaw HEr)
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wsfraT § {fOE § a8 @ dfge §
T et ok § | F wgan ¢ fe g% ag-
T AR A ¥ e &7 qwew i wifgg
Tar w9 fegr a1 yrores o s -
faal & sqmga@aar aar sy A §,
WIASTHANTT | @ T %
grafifide & smarc 9 fowr w1 gow
T agT 7w A ] )

Tl & Ti¥ F A 1 N ag
a1 af & ofax A orwT ATH-
&% qdemd & wrdt § 1 S aw
sfcgon a9, 97 &7 fomr @ wg
& 3% a7 fawifudi M qangETc AR
WA IFEFwErc oAy F g9 A
ar famfedi &1 geatsa fear wna
t gfic & & awwar § s qdem a7 o
@ §, SHH ) IgT WA gEIT €W &Y
TEWT 2|

e fggeam & 2w aga fagw
gu g amfzardl o aga fogd gz &)
fesgears fegrai & awar €1 & oa)
ARz ¥ wpiy sEW fs anfe-
arfeqi #Y et 9T w3y fadg sam
aifgu 3t Fasr fadg so1e camr afed
YT arg %28 I3 AT 1 gAn e
F1 9T ot Ar9F) war nfge ) s
agfead sz sarzr Jar saw feg Rr
aifgld ) g Y a3 @ &, W
Q%1 wrAr wifgd 1 fwar ) gfanmd g
w afus & afas 937 £ Tfed Ak
& @Al # oA 1 F N gfafado
®Y &A1 WzT 9gR) 7 A FE § A%
7. . @), 3g% fen dar A dar )
5ot neg few afafedta & WA
¥y uefys et 2§ aw exae
WIS AT 7 A AgreAr wiwy ¥ fawy-
faal #) frar Gywe, faaw dearal w1
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oY & A wedtg deqrd wanf o,
I W 9} F1 Arag Femvoar 1 -
ug fagrfis TR dus g vA fei @
1L F 979 faards tofes g 3 %
W @z afrafeda E, @ wfa anowr
fadrg qifaer § T AR g@ wifaer wt
sraFt fryn wifgg ) waAdE &1 o9
ghafadty @ ==t 1 Wiz &k sasr
fasrg w1t Wfge | 97 glaafads #
gant faenfagi s afor w3 @, a8
wedgar # faar faddt alr &t mai
¥ ¥ Y wafa i & @0 aPzm @
wgdw s 5 frz ghrafadia a1
gRafedts @A .17 e gfrafads
A HINT ¥ IE A AR APEEH

faar @1y |

" SHRI SRADHAKAR SUPAKAR (Sam-
balpur) : Mr, Chalrman, Sir, I want to draw
the attention of the hon. Minlster to two
or three fundamental problems connected
whih this Bill, In clause 4, it is stated 1

*Provided further that the Commi-
sslon shall not give any grant to any
University which is established after
the commencement of the Unlversliy
Grants Commission (Amendment) Act
1968, without the previous approval
of the Commisslon and of the Central
Government,"*

I want to ask a question specifically as 10
how long this ban will last and whether it
would be a permanent ban, If not, I further
want to know, whether It Is necessary to
provide the conditions and the terms under
which a unlversity which has been establi-
shed without the concurrence and consent of
the Central Government and the U.G.C.
will be eotitled to recelve the grant, This is
my first point.

My next polnt which is more vital is the
excluslon of the vice-Chancellors from the
U.G.C. When this Bill was originally
brought before the Rajya Sabha, the Bapru
Committee report was available with the

Government, The Sapru Committee sald that
the Vice-Chancellors should be excluded
because they are interested in getting the
grants. After that, the Kotharl Commission
gave thelr report. I may quote one paragraph
from page 344 of the Kothari Commission’s
Report where they have taken strong excep-
tion to the excllasion of the Vice-Chance-
llors from the U.G.C. | am quoting 1

““The Sapru Committee has expressed
a view that it would be undesirable to
appoint a person who is holding a
full-time appointment as Vice-Chance-
llor as a Member of the U.G.C.”

“This proposal has been accepted by
the Government and the necessary
changes are being made In the U.G.C,
Act, We are unable 10 agree with that
view and are of the oplnion that the
U.G.C. should not be deprived of °
the services of an eminent person
mercly on the ground that he happens
to be a Vice-Chancellor,”

Sir, the consequence of this Bill, when it
is passed Into an Act, will be that the Vice
Chancellors will begin to learn back-seat
driving. Elther the Vice-Chancellor will
influence University Professors or Readers
who will become members of the U.G.C,
from thelr own university or the other alter-
native will be that there will be a constant
conflict between the Vice-Chancellor, who
is head of the University and some professors
who are working below him and jyin the
U.G.C, who will play a sort of politics,
That is unfortnnately prevalent in many of
our universities, The hon-Minister who has
worked as a Vice-Chancellor or the
Universities for s0 many years should think
of the corsequence of excluding the Vice
Chanccllor and some professors of a partl-
cular university under him becoming a
member of the U.G,C,

The pext point that [ raise duriog the
discussion does not appear in 1the Blll, That
is about tbe iniroduction of simester sysiem
which, he says, is so popular with some of
the educationists in India. We know that
the Radhakrishnan Commission recommed-
ed the idea of the three-year degree course,
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[Shri Sradhakar Supakar] do then? Do we have to print mors
money 7

But the main reason why it fell Into disuse
and It became unpopular Is the fact that at
the end of each year In the three-year
degree course, there was a university exa-
mination, and in between the examination
and the final declaration of the results, the
students were practically without any assis-
tance from the lecturers and professors. So,
they practically read only for five to six
months In the year,

If semester system Is to be Introduced,
then from the experlence of all universities,
we know that unless they stick to a strict
time-table for examinations, neither the

examinatlon nor the semester system 1s
going to succeed, They are bound to end
in dismal fallures, because we know that

no university stiks to the time-table.
Therefore, this matter needs sufficient consli-
deration,

Now, I shall say a few words about the
UGC reports. 1 am sorry to say that the
report for 1968-69 has not yet been placed
before the House, Although it ought to
have been placed before the House even
before the Demands for Gants relating to
education were discussed, yet, even today,
that report is not before the House, So,
we are only doing historical research_so far
as the UGC reporis are concerned,

So far as the grants are concerned, In
each of the reports, there has been a
lameniation over the fact that the funds
are inadequate, ard, therefore, they have
npt been able to fulfil their commiiments.
We know that there are 78 unlversitles and
10 deemed universities and according to the
revised grants, the amount available is only
Rs. 24 crores, The consequence s that the
maintenince grants to the universities be-
come starving maintenance grants, and the
devclopment grants become doles, and the
UGC becomes the University Doles Com-
mission. That Is the sad state of alfairs,
I am sure the hon. Minister will when he
replics say ‘What can I do ?’, but I would
submit that If he wants to improve the

condition of the universities, then expression:

of mere helplessncss does not help.

DR. V.K.R.V. RAO: What do we

SHRI SRADHAKAR SUPAKAR:
He may print money and give us,

DR. V.K,R,V. RAO : Is that the view
of his party ?

DR. RAM SUBHAG SINGH :
are already printing money,

They

DR. V.K.R.V. RAO 1 He wants me to
print more,

SINGH
country

DR. RAM SUBHAG
(Buxar) They devalued our
when they devalued our currency,

SHR1 CHENGALRAYA NAIDU;
The Prime Minister has devalued the party
and devalued everything,

SHRI SRADHAKAR SUPAKAR: It
Is the duty of the hon. Minister to find
money from the Cabinet, and It Is not
for me to print money and suply it to
him,

SHRI P. G. SEN (Purnea) 1
accord sanctlon,

We only

SHRI SRADHAKAR SUPAKAR : The
printing of text-books in regional languages
for use in each university and the switch-
over from English to the reglonal languages
in the different universities has been so slow
that | do not know when the purpose of
switch-over from English to the reglonal
languages for the purpose of university
education will be achieved, 1 hope that
it will be achived in the iwentleth cen'ury,

ot snymT T (7EAiT) © JqHA
grge, g% gt § fs 4 wAgafor Qe
yrggm Az g § fv gn @ d=a
Nagd AN FFge T § A Al
afadt areza v w1 & mifs ag faar
¥ forg sanar & Sqiar w9aT & @ |

fxmam Dy oF wgar g 3
wamdg e s W & § fs ooh-
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afgdt mzw sg w9 fgeal ¥ atz
farma) os @ a3 fs ot ghafedr
qIGE B FFT EF H A IgrAr TOgeft
§ 97 %) 3 F319 FT | g@—A Ig
argdr § e et avz & woffrafn &
FTH ST ¥ SAIIT TIFH! FT qF, [Thq
§ gaTt A IaTaT § WA FH KT
a%, 37 wfasii 1 37 gdafadls &
a1y AN | Aax —gNafad arza F4l-
g7tk 2§ gArafEd and 9 fag
waifraa feary 1 agf &y feq degs-
fesw #1 arw, fa=m &1 qra0 svar 2,
sfea w7 & faags =t dar &, ade
¥ wew grar § 1 3@ far ag gerafedt
fas wafaga fagiy atr 9a Fifes
itz aNafedts ® @ § wfas e
T ST 9T AT gEifram FR &
% fou ¥a 2 § | YA Gge, ams
wiad & aw § atg famg el Ay W
raifrag & gare ¥ fod amar s@ o)
qrzfegy a1 qufasr A gAafads §
gfaar w2 & fag el g7 amar w37 4—
a7 awg Y, g€ sfag N, N FF 7@
et grfas s & folr e s O
AT AT QT FO a1 IF I ;W FT AT

gt

wYqr fgear ag @ =fge, fom &
EEA &Y W) g 1 AT AT A=)
® gE ¥ @ O qArT g g §
fs oz us T2 W IE I”W W
ged ¥ gt B A9 wifex
# oar § &) agi N IX AWw wedeEA
¥ mrez< wAT AT Wigd §, @igq W 9w
®) W1 A17, 84 T 39 N g% X &
o, fawsm i fe ag A a1 X
Y E ATy awr A @

faq & argmr § f& glrafads & <tar
feear soeedty & foq zar omg

afeai fgemr g7 & agm & s 80
wredt frarT gk 2w & §, W) 3wk
§ 37 9 farft ) ary & foq, ¥
I & F17 N @973 F few et mim
AR YN AT ATFT g7 N Wy
froa¥, caanfr @ & wgm ¢ f
gAafadta &1 algar fgear qltweay &
fo <ar atrg

T wgd & f5 gmt ate wTar ww
&1 ww @ w0 Qi fY, wiifs ow o
fafreze & faq 509 samr wifge, 3=
# AT & fag, 37 ¥ Geft & feg, 9
®3A % for, 37 Fdlo go ¥ fom,
I ¥ @3 ¥ fog, 3@ ¥ na) & fag
a7 FA wqqT &< Q1r, A AT aT
aF 73 & fod wvar gt ¥ amAmr
ag fegmam fom 3 gfamr ®) qas
faarar, sirsr 99 qe% ¥ of -fody &1l oY
ARy IfAaT & G 7 @ Fgow &
w1 ) aga &9 ¢, #Wifs a9 ¥ uy
as woy fo¥ ¥m ¥ amm @ ghar
= sifaw & ¥ ez 2wy
Sl Y AT FATAT WG & S -
fgat 3% a1l ®Y Mfreze aarar wigd §—
W aFg aAas g Y& g

Q4T qigE, AT AN g
g1 Fag ¥ 31T & Fmw ov adw
w31 gt oY A A1 TEAr IFIAT 4T
e fag £ fazix & for 2% maqT
¥ 23 ad wsfen § sa & Rk f&mn
arg, forg & Yt arella & wra e ogw
arr ges W fox @ A geF @A
% |
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DR, V.K.R.V. RAO : I should like to
begia by thanking all the hon, members,
especlally those who had taken pant In the
discussion, for the very deep concern they
have shown about problems of higher edu-
cation, and the many constructive sugges-
tions they have made for its Improvement,
I would like to assure them that 1
shall see that the full record of the discusslon
in this House is made available to the
Chairman of the UGC who would also make
it avalluble 1o the members of the Commi-
mlon so that the Commission could be in-

_formed about the thinking of, the supreme
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body of this country on matters of higher
education.

In the original University Grants
Commission Act it was specifically provided
that the Chairman shall not be an officer of
thd Ceniral or State Government. In the
amending Bill, since the Chairman’s appoin-
tment was to be made independently,—in
the original Act one of the Mcmbers was to
be made Chalrman—ihe Government had
not thought It necessary to include this
provision. When gnestion was ralsed in the
other House, my predecessor gave an asiu-
rance that Government would not be appoin-
tlng an officer of the Central or State
Government to the august post of Cealrman
of the University Grants Commission. the
same quesiion was raised in this House, and
I believe one hon, Member, If 1 am not
mistaken, my distinguished friend Shri
Bhattacharyya. among others, suggested that
it would be betier to give another assur-
ance,

SHRI C. K. BHATTACHARYYA
(Raiganj) : To report that assurance,

DR. V. K. R. V. RAO : Therefore, in
aeierence 10 the opinlon expressed by hon.
Members and in order to make it indepen-
dent of assurances and of the personalities
of the Education Ministers, I have glven
potice of an amepdment to the Bill which
makes it specifically clear that the Chair-
man of the Commission shall not be appola-
ted from among the officers of Central or
State Government.

My hon, frlend Shri Kandappan, for
whom | have great respect, made a very
good speech, 1 was very much Iimpressed
with his interest in Hindi. My mother 1on-
gue is not Hindi, bis is not Hindi; I happen
toknow his mather-tongue, [ do not think
he knows my mother-tongue; but 1 was
very glad to find him showing so much
fnterest in Hindi, He asked why sclentific
journals are finding no circulatlon among
the Hindi popul ther distinguished
friend from the same parly went to the
length of suggesting that & boous of Rs. 100
should be given to a person in order to
make him read a Hindl sclentific journal,

tion, A

SHRI §. KANDAPPAN : [ made
this polnt In the cootext of the lodian

languages, whether it s Hindi or any other
language. You should properly equip them.

16.57 hrs.
(MR. DEPUTY-SPEAKER in the Chalr)

DR. V. K. R. V. RAO: Quite right,
but io making that polnt, with which [ am
in entire agreement, he did contrast the
Tamil and Hindi editlons of the UNESCO
Courier, 1 do not know from where he get
his figure of 200 copies for the Hind! edition
and 3000 for the Tamil edition. My iInfor-
mation Is that both the Hindi print order
and the Tamil print order are for 3,000
copies, What has happened Is this, He Is
not right in saylng that for the last few
months It has been stopp:d. It has not
been stopped,

SHRI 8, KANDAPPAN : That Is what
I said.

DR. V. K. R. V. RAO : Please look up
the record. You did not say what I am say-
ing now,

SHRI S. KANDAPPAN ; Probably
they are thinking of stopplng. Are you
contradicting my statement that the sales
have been reduced ?

DR, V.K, R, V. RAO: I would beg
of the hon, Member not to interrupt me be-
cause I will not g> one word beyond what
is in the record, He had suggested that the
Hindi addition had been stopped. | am not
a Hindl man, but I want to establish the
fact in this House that Hindi literacy is
growing, Hindi-speaking people's interest in
sclence and sclentific llterature Is growing.
Hindl Is certalnly ad ing in this Y.
It is true that for the last five or six months
the Hindl adition has not been brought out
becauie of some trouble In the prees. The
Tamil adition is ing b the Tamils,
I must say, are very good and efficient
administrators, As far as the Hindl issue is
concerned, the last Jssue came out in August,
1959, and the issuss up to Fcbruary 1970
still jo the press, | am very glad that Shri
Kandappan, by drawing the auention of
this House, has drawa my auentlon to this
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fact, I shall find out how so many month-
ly lssues are still in the press and if anything
has 1o be done. We are not bringing out
this journal, the UNESCO are bringing 1t
out. 1 shsll try to sce that the subsequent
Issues are brought out in time. Incidently
1 should like this house to know, b:cause
some body made a suggestion ; why not glve
a bonus of Rs. 100/- in order to get one
reader for a Hindl science journals 7 There
Is a journal called Vigyan Pragatl which Is
a science j urnal which is belng brought out
by the C.S LR, for the last 6 or 7 years ;
it 1s a journal of popular science In Hindi. In

1961 its circulation was 13500 and in April,
1970 its circulation stood at 22000, 1 would
not have sald these things; I had to say
them because [ did not want any misunder-
standing to arise,

1 am for all the Indian languages., 1 am
certalnly anxlous that Hindl should be deve-
loped and propagated ; | am equally an-
xlous that all the other Indian Languages
should be developed,

. ot wngs A wIC : I F Ak anq
g7 wafy &1 9EF fou wiw & qar
fwar

DR, V.K R, V.RAO
to this afierwards,

I shall come

1 hope hon, Members will forgive me
if1 do not refer to individual names
but only refer to the criticism or
suggestions which have been made by them
because of the time at my disposal. 1 can
tell them that 1 have got fairly good notes,
being a good students, of the polnt made
by different Members,

One of the Important points related to
the medium of Instructions. There has been
a great deal of discussion in this House and
diverse points of view have been put for-
ward before this House, One or two Mem-
bers have gone to the extent of saylng that

= Engllsh should be the medium of instruc-
tlons, 1 believe my friend from Kerala
said that Kerala University would b2 the
lust unlversity to adopt Malyalam as the
meédium of instructlon in that university,
Our friend Dr, Santosham from the oppo-
site side also said that it would be a great
tragedy I the reglonal languiges became the
medla of Instruction.
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SHRI N. SREEKANTAN NAIR: I
have suggested that all technical terms should
be in English and should be uniform throu-
ghout the country,

DR. VK.R.V. RAO (Quilon) : I thiok
I have to restate the position of the Govern-
ment of India, University Grants Commi-
ssion and the Vice Chancéllors on this sub-
Ject, It s the declared policy of the Govern-
ment of Indla to the extent that the Govern-
ment of India have a policy on the subject
of educatfon in all the States, because
constitutional constraints are there, to bring
in progressively, without bringing about any
deterforation In  standards, the regional
languages as the media of instruction, This
policy has already been accepted. The pace
of progress varies from unlversity to univer-
sity depending on the enthunslasm shown by
the people who may be Incharge of particu-
lar universities or that particular Govern-
ment or the policy makers who can influence
the pace of progress In that particular
reglon. There ere about 78 univer-ities in
this Country and over the last few ycars, if
I am not mistaken, 52 or 53 universitles
have alrcady adopted the reglonal language
as the medium of Instruction for one or the
other courses.  Some unlversi:les have done
so far all the subjeets but they are not
many. A number of universiiles have got
it for one or more di-ciplines and they have
given the option for the reglonal language.
The Government of Indla are very anxious
to facilitate 1his movement. For that
purpose U.G C, has been establishing lan-
guage departments and helping to expand and
strengthen the language department In all the
unlversliies. In the Fourth Plan the Govern-
ment of Indla have got a very big programme
for preduction of books In the Indian lan-
guage:; one crore of Rupées has been set
aside for each language. These books are
brought about at the university level by
committees of educatlonists, some of them
are translations or adaptations and others
are originals books, In order to bring about
a certain amount of national integration we
have alio dccided that about 20 or 25 per
ceat of the books so produced will be used
for the production of canc books. which will
be available for translation in  which  will
be all the Indian languages.  Books
like the Encylopacdia, books like the
11 volumes of hisiory, books on science,
anatomy, medicine or surgery books—of



281 U.G.C.(Amdt) Bill VAISAKHA 23, 1892 (SAKA) U.G.C. Report (M) 282

‘that kind —which we think would be more
or less prescribed at every unlversity, we are
trying to produce them at the C.ntral level,
and getting them transiated in all the diffe-
rent Indian languages, Here again, our in-
tentlon is not merely to translate, for, we do
not like this translation business too much,
But at the moment, we have no alteroative
and we have to fall back on traoslaiivns to
certain extent, but our entire ambition and
and Intention is to promote original writing
rather than translation. But in so far as
translations do exist, one thing must be re-
membered. We are very much aware of the
fact that one of the prob'ems is this, This
s about myself because my di.tingulshed
friend from Tamll Nadu translated one of
my books— Essays in Economic Develop-
ment—in Tamil, I recad it because I can
also read Tamil, But 1 found it
rather difficult to understand it myself. So,
1 realised that more transiatlon by Itself is
not good enough, Translutlon also is an
art, It also requires training; it require
specialised tralning. We discussed this
matter with the University Grants Commis-
sion and the Uaiversity Grants Commission
from this year has instituted 100 sealor
fellowship s for the purpose of translators
who will be first-class M. As., who will
know the r subjects, who know thelr langu-
age, and who know the language from which
the translatlon is to be made. These gentle-
men will be given Lecturers’ scales and if
they do good transiation or good adaptation,
many Vice-Chancellors have agreed that
they would be recogoised as an academlic
Act and would be glven M. Litt. or Ph, D,
as the case my be, and utimately these
getlemen will be absorbed into the teaching
profession.

SHRI SHINKRE (Panjim) : Also folk
songs and folk storles. Will the UP. S.C.
have any programme to collect folk songs
folk stories and publik those ones.

DR, V.K. R, V.RAO1 If 1 have to
cover everything, it will become difficult,
Even as it is, professors are long winded
windbags and If he provokes me more, (he
Deputy-Speaker will have to order me to
resume my seat, [ do not want to put him
In an ambarrassing position.

SHRI BAL RAJ MADHOK | But
teachers should be more exact,

DR. V. K, R. V. RAO: 1 cannot
compete with Prof, Madhok In exaciness,
5>, | was saying on this question of langu-
age. We do not want standards to be lowe-
red. There is no doubt about it, I have been
saylng—Mr, Rabi Ray and his pany wiil
forgive me if they do not agree with me—

HTAT gEd AWM AT wH AN QAT &
T €29 ® I a2W A KT gefas WY
e WAt & agt gerdr Trfgd

st <fe Ty g3t : wFAY Amaw W
& AT g § 1w wrar ) ¥

DR. V. K, R. V. RAO : 1 have
been saying this in Kanpur and Luck-
now and other places, | am very anxi-
ous because [ am very much Interested In
Morthern India and | do not want the
young boys and young girls of northern
India to give up English, Of course, the
medium of instruction must be Hindi, But
if they do not read the books which are
available in English, which are not available
in Hindi, they will be pulting themsleves
in a lower po-ition of academic and technl-
cal comp:tence, as compared not only to
people In other parts of the world but the
people in other parts of this country. So,
while | do not want English 10 go, [ want
especlally the students who go to the uni-
versties and colleges, to have a good work-
Ing knowledge of English so that they can
have access to this vast store-house of
knowledge that fortunately or unforiunately
is only to be fouud in the Eqglish language
today in the world,

I am also quite keen, because I am
convinced over the last 25 years, that the
mother-tongue has to be the medium of
instructlon. 1 want to assure this House
and | want to tell the Hous: that the Uai-
versity Grants Commisslon is in full sym-
pathy with this idea that we want to go
ahead with making the Indian languages
the medium of instructlon, but in such a
maoner that standards do not fall,

Simultancously, there is the problem
which has been raised by my frlend Dr,
Santosham and also one or two other hon.
friends : what happens to [Integration ?
What happens to the unit ?  Whnat happzns
to the link 7 Will there be a babble of
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tongues when scholars from different parts
of India will mest ? Of course not, That
Is the reason why we have the thre:-langu-
age formula. 1 know it wlll still take some
more years for me to convince my friends i
the far south of this country that the (three-
language formula s a good thing, But I
live in hope and I have a great deal of
patience, and [ am a profound believer in
the praciical common sense of the Tamil
people, but barring Tamil Nadu, every

{ other State In this country including Naga-
land, whose officlal language is Eaglish,
has introduced Hindi and they have adopted
the three-language formula, O7 course it
takes time, and In another 10 years or so,
when the threc-language formula really
comes into effective force, I see no difficulty
at all of this qu:silon of babble of tongues
coming, Puople will be ble to move about
and, at the same time, their brain-power
will _b: much more effectively developed,
because, according to the educationists,
beginning from the Radhakrishnan Commis-
slon, the education meJium has got (o bz
through the mother-tongue, 1 hope in due
course the creative energics of our young
people will be properly released, 1 have
falth ia then, We have got so many intel-
ligent men in thls country, How is it that
we have not made any impact on the intel-
lectual contributions in the world in sclence
or soclal sciences and we have to go back
to the age of the vedas and up.nishads in
the 20th century 7 Compared to the nun-
ber of educated people we have we have
not made that profound impact on the world
which a small country Ilike Holland or
B:lgium has mad:, leave alone France,
England and ihe Unlied States ?

SHRI J. H, PATEL (Shimoga) ;: There

is no English in Holland or Belgium,

DR, V.K. R. V. RAO: 1 may tell
Mr, Patel that I am with him much mor=
than perhaps he Is with himself. That is
why | have been saying all these years thal
it is necessary to have th: mother-tongue as
the medium of instruction. 1 would assure
the House that this is the policy we are try-
ing to follow, but plese don’t pressurise us,
In your enthusiasm, don't destroy the
standards. W arc very anxious 1o fulfil
this policy, There is no difference between
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onybody In this House and ourselves on
this matter. But please allow us to see
that while we do this simultaneously we
also maintaln standards and enable the cre-
ative energles of the studsnt community to
be properly released,

One  Member—I  do not
whether it was Mr Supakar or
Kedaria—said that UGC has become a
bureaucratic body.  Actually, there are
2 Governm:nt officials in the UGC wlith
9 m:mbers, Now there will be only 2
Government officials in the new UGC which
will have 12 members, onc is the representa-
tive of the Finance Ministry and another of
the Eduzation Ministry, Somebody said,
under this Act, we are glving power to the
Commission to delcgate Its powers to the
Chairmwn or any mzmbsr and what will
happen if the powers are delegated to the
officlal members. Normally the delegation
of power will be made only to the Chalr-
man or the Vice-Chalrman. But If it ls to
be made to any member, [ can glve this
assurance to the House that such delegation
will not be made to the officlal members,
This assuranze can be treated as part of the
law that will govern the working of the
Act,

know
Mr.

The question of Ernakulam University
was ralsed. Actually the UGC itself sent
a team and they said that Kerala
should have two universities, one at Calicut
and another at Ernakulam. 3The Kerala
Government decided that this should be
done In a phased way, They staried with
Callcut. The reasons for that, Mr. Sree-
kantan Nalr koows better. Ernakulam
took the second place, But a post-gradu-
ate centre has alrecady been established in
Ernakulam and 1 have no doubt that in due
course a university will get Itself established
lo Ernakulam,

The question was also raised about
thecapiiation fees charged by some
colleges, The Governm:'nt, the UGC, the
Yice-Ch llors ‘Confe , the Mianistry
of Bducation—we are all totally opposed to
this habit of taking capitation fees from
studeats and we have been writing to all the
State Governments and Vice-Chancellors to
see that this practice is discontinued, A
suggestion has been made now that we may
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ask the UGC to use the sanction of not
giving then grants if they do not stop this
practice, We may give them some time
2or3or4 years. But within that given
period of 1ime, If you do mot stop this
practice, you wlll not get any support from
the Government. If some such friendly
threat might work, I am quite prepared to
have this kind of intlmotion conveyed to
the UGC.

The questlon of student amenities in
Calcutta was ralsed by several ma=mhers.
This Government attaches the greast Impor-
tance to student welfare and student am:nil-
tles, 1 have already told the House in my
opening speech that we have set aside
Rs. 3 crores thls years for student welfare acii-
vitles, Over the years, a lot of money has
been spent on day centres, text-biok
libraries where a student can g> and study
till 10 o'clock at night or on holidays,
hostels and other amenitles, The House
will be glad to know that one of the first
things 1 did for the Binaras Hindu Uhniver-
sity was 10 request the UGC to send a speclal
team to that university to look Into the
difliculties and welfare requirements to the
students, 1 got a speclals grant made by
the UGC for the purpose of providing
amenliles for students of that university. 1
think something like Rs, 50 lakhs are going
to be spent for the Banaras Hindu Univer-
sity for rectifying the many defects from
which the student community of that great
university was suffering, The Houze would
be glad to know that the UGC has appoin-
ted another committee to look into the
students amenities in the Calcutta University,
This Committee is going to visit Calcutta
soon, They will take into account all the
varlous problems and to the extent we can
we shall try and sce what can be done in the
Calcutta University, In due course, we
want to do the same thing perhaps in other
universitles because we realise the minimum
amenitles—1 would not simply call them
amenlties—the minimum convenlences and

ltles are absolutely essential If we
want the student community to behave
properly and devote themselves to thelr
studies,

Coming to Goa, 1 khow the Goa
Government want a separate university, 1 am
uot In a position to give any assurance at

this stage that there will be a universlty In
Goa because. as the hon. Membser knows,
we are not in favour of establishing any new
universities, any new Central universities at
this stage bscause of want of resources and
other reasons, But [ have b:en viry much
impressed by the point that was made by
the hon. Mz2mber that there Is a special
field for the developm:nt of foreign
languages oth:r than English In Goa. We
d> want in our country som® centres where
competence in forelgn languages can be
obtained and 1 shall try to find out what
could be doae to strengthen the educational
equipment and educatlonal facllities in Goa
3o that It wlll expand {tself and g> beyond
the territory of the Unlon Territory of
Goa.

Coming to Central unlversities, several
hon, Members asked + why do you want
prior concurrence of of Government of
India ? Oa the opposite slde, some members
said : scrap all the Central universities or
hand them over to the States. My hon,
friend Shri Kandappan said : hand them
over to the State Governments [ canpot
accuse him of sclfishness because there is no
Central university In Tamlinadu; he was
making an entirely objective and academic
statement—hand over Aligarh aad Banaras
to UP, hand over the Delhi one to my
friend Shri Madhok's adminisiration, hand
over Viswa Bharatl to West Bengal, 1 do
not know what happens to Nchru Unlversity
the fifth university Shri Kandappan also
added that we have to distribute all that
money to the 78 uiiversities, Then how
much will cach of them get T Are we hand-
ing over a living body or a corpse ? When
he sald that we have to distribute it among
78 universities perhaps he meant the extra
money that we would be giving.

SHRI S. KANDAPPAN : | would like
to make my points clear. Rs, 17 crores
or 18 crores that Is allotted for distribution
gets diluted because one-third of it goes to
the Central universities, That {3 the point.
What is the the fun in saying that ali the
universities should be treated as equals when
you do pot glve them funds ?

DR. V. K. R, V, RAO : Tam glad that
Shri Kandappan has cxplained his point.
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1 thought I made it clear in my opening
speech.

SHRI RANDHIR SINGH (Rohiak) 3
The hon. Minlster is dealing only with the
points ralsed today. Many Imporiant
points were raised yesterday, includlog one
about rural universities,

DR, V. K. R. V., RAO 1 1 have gone
to the rural colleges, he knows my wiews
about them and It will be difficult for him
to persuade me to his point of view, I
know that as a Member of Parliament he
has to create an impresslon in his consti-
tuency that he is making a very good speech,
But I thought that Shrl Randhir Singh will
not make this kind of interruption,

1 shall now go to the other polnts,
Coming to rural educatlon, as far as the
the Minlstry of Educailon Is concerned, we
are very anxlous to increase educational
facilities in rural areas, But when we talk
of rural education and colleges In rural
areas, what precisely is the content that we
give 1o the rural areas and what Is the kind
of education that we are going to glve In
those cclicges T Are we golng to produce the
kind of clerical education and the kind of
literury education that Is belng glven in the
ciules In those colleges T I am sure neither
Shri Randhir Singh nor anybndy else would
like that kind of education to be pgiven,
We must have rural colleges but we want
in them much more of vacationalisation,
much more of technical education, much
more of agricultural education ; much more
of ecducatlon will teach self-rellance and
digoliy of labour and wiich wlll not alje-
nate them from the rural communliy to
which they belong. 1 can assure Shri
Randhir Singh that as far as 1 am concern-
ed I am all in favour of doing everything
possible for the rural arcas, He himself
s aware only recently the Gowvernment of

Indla d a big sch for scholar-
ships 1o rural students, Ten thousand
scholarships are golng to be instituted at
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Ing to Induce the State Governments to
add thelr own scholarships. I do not think
anybody should have the idea that
we do not want to promote rural educa-
tlon.

In connection with this I may jump on
to this point which the Members have
made—What are we doing about employ-
ment, Some Members rightly sald, *“It is
no good your saying employment is to be
produce only by the community as if the
educationist has at all no responsibility for
employment.”” 1 accept the charge. 1
think It is a falr comment, The educalio-
nist cannot say that he has got nothing to do
with employment, He cancot create employ-
ment but he can create employment-oriented
educaijon, He can create educatlon which
can create e¢nlreprencurs, which can create
sell-employment ; which can create people
who will have the willingness to take over
any kind of job, who will be able to Impro-
vise and innovate, who will not mind dirty-
ing their hands and work hard. 1 am wvery
much concerned with this problem, We
know the answers ‘vacationalise’.  But
exactly how should §1 be done T It is like
a mantra which has got to be translated in-
to actual serles of formulae. Actnally, we
are going to have iIn this year a number of
pilot projects on thls. In the meanwhile
the House will be glad to koow even at the
unlversity stage—my colleagues 1in the
university of Delhi who have also been think-
ing on this matter—originally 1 had told
them that they should have a coliege where
B. Com, wlll be taught with vocational
blas; that was accepted—then they have
done some re-thioking and are now going
to have an institute called an institute of
professlonal studies in the Delhl University
whose sole object will be to bring In
vocational content both in the under-
graduate and post-graduate level ; work
out the syllabl, do research and
so on, Incidentally, my friend, Smt. lla
Palchoudhuri talked about Chitranjan Das
and Calcutta, We thought we would cele-
brate the anniversary of Chitraijan Das and
we thought the best way of doing It was—
seeing his Imeren in education, his Interest

the middle school level only for childern
from rural areas and these scholarships in
three four years will be automatically become
40,000 scholarships. I have also been try-

inv fonalisati to set up a similar
institute of professltmal studies in Calcutta
university with the cooperation of the Cal-
cutta University so that both in Delhi and
Calcutta special attempts will be made ta
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impart vocational education. We are trying
to do other things,

SHRI SRADHAKAR SUPAKAR :
What about vocationallsation of education
as reccommended by the Educational Com-
mission ?

DR, V. K. R, V. RAO ; T should like
Mr, Supakar to tell me whether the details
are glven In the Education Commissions’
report ?

SHRT SRADHAKAR SUPAKAR :
Work out the details,

DR, V. K R, V. RAO : That is exactly
what we are doing, Unfortunately, itisa
prescription. As 1 said before a doctor
says, this man is suffering from typhold and
glven this medicine.  But there must be a
compoundcr, a druggist and the medicians,
That is cxactly what we are trylng to
do,

Then, Sir, regarding Shri  Randhir
Singh's point about student representative
in the University Grants Commisslon, Sir,
I admire has enthusiasm for student parti-
cipation, 1 hope he will show the same
enthusiasm when somebody bring in the
clause for lowering the voting age to 18,
But, I think, let wus flrst have student
particlpation In unlversitles, schools and
colleges before we bring tham fo the Unl-
versity Grants Commission. Then, Professor
Madhok talked about Aligarh and Baparas
and said that there are no separateé cultures
and so o1, This Is an old, story.

SHRI BAL RAJ MADHOK : 1 want
an answer to two thingy If you can give me
a reply In one senience. Firstly, will you
remove the words ‘Hindu® and ‘Muslim’
from these universitles and will you bring
them on the same pattern as other uni-
versities by removing the schouls attached
to them ! Secondly, will you permit
private students to appear at examloations
conducted by universities ?

DR. VK. R, V., RAO:1 As far as
removing the words *Hindu' and ‘Mustim’

is concerned, thts House Is aware that an
attempt was made to do so and that
attempt had to bs given up on account of
oppositlon In this House to the removal of
one or the other name, That is why It was
not possible to do so. The moment leaders
of all political partles, not only the major
polltical parties but all parties, and groups
in this House agree that the words should
be removed, [ do not think we will find
it very difficult to persuade the members of
the two universities to accept the deletion,

SHRI PILOO MODY (Godhra) ; Call
both of them Parsi universities.

DR. V. K. R. V. RAO : That reminds
me that my hon, friend there wanted a
Christlan unlversity,

Regarding schools being run by
unjversities, my hon, Frlend, Shri
Madhok, who always talks of the

importance of culture, tradition etc, should
realise that historicallv the Banaras Hindu
Universlty started with a school and we are
not prepared to break traditlon in that
vlolent manner just for having one uniform
pattern. We are not having schools in any
of the new universitles but in universities
where they are already there, where they
have got tradlilonally the schools attached
to them, we do not propose to dlsturb
them,

Shanti

SHRI RABI RAY : As in

Niketan,

DR, V.K, R.V, RAO: Yes, Shanti
Niketan also,

About private candidates, the House
will be glad to know that I am trying my-
best to introduce legislation fn this very
sesslon permitting the Unlversity of Delhl
to admit private condidates to its examina-
tlons, The Cabinet has approved the

proposal.

SHRI BAL RAJ MADHOK : What
about other universities ?

DR, V.K.R. V. RAO; Other
universitles will come fater. 1 am at the
moment concerned with D:1hl,
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SHRI SHEO NARAIN (Baste) 1 Why
only Delhl Unlversity ; why pot in other
unlversities also ?

DR. V.K.R. V. About Declhl we
have the power but we do not have the
power about other universitles. Regarding
more study of Aslan countries In Indlan and
of Indian studles In other countries, 1 have
no doubt In my mind that it Is an extremely
important proposal. As a matter of fact,
for the last few weeks I have also been
having discussions with my colleaguz, the
Minister of External Affairs about this, We
are very anxious to estab'ish and strengihen
intimate cultural relationship with our
friends in South and Sjuth-East Asla, For
this purpose, maybe 1 am able elther to
convene a conference of Ministers of
Culiure in  these countries or wuse other
methods, But we will certainly bear in
mind the Importance of making Indian
culture available in thcse countries...
(Interruption)

SHRI BAL RAJ MADHOK 1 What
about the specific suggestion of having chalrs
In universitics for these ?

DR.V.K. R, V. RAO; I am afrald,
the Education Mioistry by ftsell cannot do
ft. Thisis donec by the Indlan Councll
of Cultural Relations,

MR. DEPUTY-SPEAKER 1 Shall we
continug with it today or tomorrow ? There
are many points which Members have
ralsed.

DR. V. K.R, V. RAO: I can fiulsh
in five minutes, There Is no polnt fn
prolonging this discussion,

Some people sald that NCC training was
unsatlsfactory, I am not aware to what
extent it is unsatlsfactory I have heard
diverse reports about it but I con make an
fnquiry about it and find out what we can
do about it,

One of the friends said that In the rural
arcas students of a rural university were
asked to mentlon names of 25 big people
and out of the 25 namcs, 23 were names of
fiim stars-this was not in Haryana but |o
Uttar Pradesh-one of Gandhlji and, my hon,
friend, Shri Samar Guha, Is not here, the
other was that of Netaji Subhas Chandrg,
Bose. These were the only two names,
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SHRI PILOO MODY : Not that of

Dr. V.K.R.V, Rao,

DR, VK.R.V. RAO)
ol Mr. Plloo Mody,

1 think, that shows that it is not enough
merely to establish a college, A college is
not a prestigious affair, It is a very impor-
tant (o see that the content in the education
given in these colleges Is up to the required
standard. This is the reason why the Uni-
versity Grants Commission has been spend-
Ing more and more on colleges. This s the
reason why [ have suzgested that one of the
three full-time members should be speclally
for looking after the Celleges, Now I go
further to say that he should pay special
attentlon to rural colleges so that the rural
collcges will have a proper place in the
Universlty Grants Commisslon.

Nelther that

About auditing of funds, T have already
sald that the U.G C. has set up a speclal
cell for this purpose in the Commission. I
am mysell worrfed a litile about it. Once
the Universlty Grants Commission is reor-
ganlsed, we can see what steps can be taken
to see that the financial position is impro-
ved.

Then, my hon, friend, Shrl J.H. Patel
talked of man-power plaoning. He spoke
in a most beautiful Kannada which I would
emulate. 1 want to tell him that we have
been doing it. For cxample, we do ca'cu-
late the number of doctors, the number of
engineers, the number of teachers and so oo,
But sometimes the calculailons go wrong.
The d:mand projections go wrong; the
supply projections do not go wrong. It has
not yet been found possible to calculate
how many cletks we want, how many edu-
cated men we want and so on. To the
extent we can, we do have man-power
planning. We do have doordrishii; we do
pot think only in terms of a short perlod.

Now, my hon, friend, Shri Barua askedy
Why do you have business people in the
University Grants Commission? We
want to give educatlon a certain  practl-
cal outlook, a certaln practical bias, In fact
the universities themselves are wanting people
from agriculture, from Industry, from busi-
ness, trade and commerce in these bodies,
I am sure, the House will welcome this as a
salutary measure,
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SHRI TENNET! VISWANATHAM 1
You want to put the present kind of busi-
pnessmen and educate the people.

DR, V, K. R, V. RAO : I am qulte
prepared to take advice from him as to what
kind of businessmen should be put on the
Unlversily Grants Commlssion, There are
young business executives who are as good
as anybody can thing of in our way of life,
who are educated, who are interested, who
have got technical skill and whose partici-
pation in the matter of university policy
making will be of great help in vocationali-
sing and increasing the employment poten-
tlal of our student community,

oY ssgemdt wie: #Y w7y a1 fE
=41 7T A91 F1 &% 77 Fa 1 fqafa-
AT #) qi fged} A afe —za & art

Hoamggafiaar WE1 95 Far
oY 7193 gy g amar

Mo Flo &o HITo Ao UX: HIA-
A7 w2eq F537 AA) AT AGT T A §&
s g, AN AT gAY wWoawa &
gafadta weza FHF & aX T Ay
® 1@ g, MIAAOEHAT ¥ QX AT q=H
FaR A RAWE

oY wagemat I gafen A F@
 f5 zasr af= fgea) & @i

DR, V.K. R, V., RAO : I entlrely agree
with Mr. Dar. and, 1 think, he would cert-
ainly not be unmindful of any moral support
that he might get, I entlrely agree with him,
It is important to have morality ; It is
important to have proper philosophy ; it is
important to have spiritual values, peace and
s0 on, integrated into the system of educa-
tion, If it Is in colleges education, It pene-
trates into primary teachers and, from them,
It penetrates ioto students, 1 entlrely agree
with him. Something should be done, How
to do that wlthout violating the Constitu-
tion, without raising the harnct’s nest by
way of varlous religious teachlngs and so on
is a problem on which we are engaged.

As far as students’ unrest is concerned,

1 do dot jhink It is necessary to speak on

that subject at length. The House s very
much aware of the problem.

Only one thing I would like to say before

I finish and that is, while we educatioalsts

who are in colleges or in schools or In

the University Grants Commisslon or in the
Ministry of Education, will sce what we can
do for the purpose of promoting students’
wellare, preventing student Indiscipline and
diminishing student unrest, ultimately, It is
the soclety which is responsible for what
happens to students, There is a very famous
saying in the Bhagwat Gita :

geziafa desegadIar @

q qeam R SISETgAda |l

This is from the Bhagwat Glta, This Is what
Lord Krishoa wold Arjuna, As the people In
mighty places behave, so do the common
people; what they say, what they do, so
also the common people do.

Therefore, it very much depends upon
us who clalm to be leaders; it is on us, much
more than on educationists, that the future
of the student community and the solution
of the problem of student unrest depends, 1
trust, Sir, the House wlll tomorrow adopt
the Bill clause by clause and all the amend-
ments I am moving and throw out the
amendments which I do not want,

SHRI BALRAJ MADHOK : I hope
Dr. Rao will contlnue to pilot the Bill at
least,

SHRI LILADHAR KOTOKI: What
about setting up a Cemral Unlversity at
Shillong 7 I made that polnt,

SHRI V.K.R.V. RAO : I am sorry,
Regarding Shillong University, already we
have received a resolutlon of the Meghalaya
legislature, The matter has been taken up
and I can assure him that the University
will come into existence.

MR. DEPUTY SPEAKER : Now, the
question is :

““That the Bill to amend the Univer-
sity Grants Commission Act, 1956, as
passed by Rajya S8abha, be taken Iato
consideration,””

The motion was adopred

17.37 brs.
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